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PRESIDENT'S SECRETARIAT
New Delhi, the 19th January 1972

No. 3-Pres./72.—The President is pleased to approve the
award of the ASHOKA CHAKRA for most conspicuous bra-
very t o : —

1. Shri BHURE IAL,
Village Bajrangarh,
District Guna,
Madhya Pradesh.

(Effective date of the award—14th July, 1970)
On the night of the 14/15th July, 1970, on receiving in-

formation that the gang of Nahar Singh, a notorious dacoit'
of District Guna, was hiding in the jungle of Gid Kho, Shri
Bhure Lai personally verified it by goimg to the jungle at
great risk to his life. At 2200 houri, he informed the Police
who arranged an ambush. As some time had elapsed, it
became necessary to have further confirmation about the
presence of the gang. Shri Bhure Lai once again went into
the jungle alone with his M.L. gun in the dead of night.
Disregarding his personal safety, he went very close to the
gang of dacoits. On seeing him, dacoit Nahar Singh fired
at him. Shri Bhure Lai was so alert and swift that not only
did he take cover in time, but also fired back at the dacoit.
His fire was so accurate that the dacoit dropped dead. When
another armed dacoit tried to run away, Shri Bhure Lai
chased him and pounced upon him. In the meantime, the
police party also reached the spot and arrested the other
dacoit.

Shri Bhure Lai's pallant action in fighting against armed
dacoits is a shining example of conspicuous gallantry and
courage.

2. Captain UMMED SINGH MAHRA (IC-17696),
Rajputana Rifles (Posthumous)

(Effective date of the awa-d—6th July, 1971)

On 4th July, 1971, Captain Ummed Singh Mahra, while
on duty in a village in Nagaland, apprehended a person on
suspicion of suplying rations and providing other assistance
to a parry of hostiles camping in a thick jungle in the vicinity
of tie village. The suspect agreed to lead the troops to
the hostile carnp. Captain Mahra informed his Battalion Head-
quarters and volunteered to accompany the column bein-
sent to raid the hostile camo. According to the available
information, the strength of the ho tile party was approxi-
mately .30 and thev were, equinned with Lis>ht ^Machine Gim
and Mfles. On 5th Ju'y. 1971, he., as second in com-
mand, proceeded towards the hostile camp with a column of
60 men at 1730 hours. The column marched for 12 hours
over difficult hilly terrain and crossed two nullahs which
were in soate due to continuous rain. At about 0545 hours
on 6th July, 1971. on reaching about 500 ya^ds short of
the hostile camp, the column was divided into three r»a-f;-s,
one of these to act as reserve and the other two for attackin.2
the camp from two different directions simultaneously When
the partv led fr\ Captain Mahra reached within about 30
yards of the camp, a hostile opened fire. Caotain Mahra
ordered his party to open fire, and himself firing from his
«ten 'Machine Carbine, led the charge on the catrro. He shot
dead the hostile sentry, but in the process received grievrous
bullet wtmsds in bis abodmen and right hand. Even though

profusely bleeding, he encouraged his men to charge the
hostile camp. As a result of the charge, the hostiles started
running away in panic. Simultaneously, the other party rush-
ed into the camp firing on the fleeing hostiles. Thus, con*"
ing under the effective cross firing of both the parties, the
hostiles fled leaving behind their dead comrade, some arms
and ammunition and some important documents.* Captain
Mahra, however, succumbed to his injuries.

In this encounter, Captain Ummed Singh Mahra displayed
conspicious gallantry and leadership of a very high order.

The 20th January 1972
No. 1-Pres,./12.—The President is pleased to approve the

award of the PARAM VIR CHAKRA, for the mo<t cons-
picuous bravery in the recent operations against Pakistan
to :—

1. Hying Officer NIRMAL JIT SINGH SEKHON (10877),
Flying Branch (Pilot) (Posthumous)

(Effective date of the award—14th December. 1971)

Flying Officer Nirmal Jit Singh Sekhon was a pilot of
Gnat detachment based at Srinagar for the air defence of the
valley against Pakistani air attacks. From the very outbreak
of the hostilities he and his colleagues fought the successive
waves of intruding Pakistani aircraft with valour and deter-
mination), maintaining the high reputation of the Gnat air-
craft. On 14th December, 1971 Srinagar airfield was at-
tacked by a wave of six enemy Sabre aircraft. Flying Officer
Sekhon was on readiness duty at the time. Immediately, how-
ever, no fewer than six enemy aircraft were overhead, and
they began bombing and strafing the airfield. Inspite of
the mortal danger of attempting to take off during the attack.
Flying Officer Sekhon took off and immediately engaged a
pair of the attacking Sabres. Tn the fight that ensued, he
secured hits on one aircraft and set another on fire. By this
time the other Sabre aircraft came to the aid of their hard
pressed companions and Flyine Officer Sekhon's Ginat was.
atjain out-numbered, this time by four to one. Even though
alone Flying Officer Sekhon eneaged the enemy inanunequal
combat. Tn the fight that followed, at tree top height, he
almost held his own, but was eventuallv overcome by shepr
weight of numbers. His aircraft crashed and he was killed.

The sublime heroism, supreme gallantry, flyinsr skill and
determination above and beyond the call of duty displayed
by Flyin? Officer Sekhon in the face of certain death, have
set new heifihts to Air Force tradition.

2. 2/Lt. ARUN KHETARPAL (IC 25067).
17 Horse. (Posthumous)

(Effective date of the award—16th December, 1971)

On the 16th December, 1971, when our position at
Jarpal in the Shakargarh Sector was subjected to an attack
by a Pakistani armoured resiment and our troops were
heavily ait numbered by enemv forces, the squadron com-
mander asked for reinforcements. 2/Lt. Kratarrtal on hear-
in" this transmission over the radio answered the call and
moved with his troops to m e t the enemv attack. On the
wav, his troop* rame under fire from enemv strong noirts
• \ v f W I « C O I 1 I P « * H u n n e s t s t h a t w e r e s t i l l h o l d i n g o v * i n t h e

rm'dpehea'* established across the Basantar river by our
troops. Realising that a critical situation was developing and
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prompt action was to be taken, 2/Lt. Khctarpal assaulted the
enemy strong points, physically over-running them and cap-
turing the enemy's iniantry and weapon crews at pistol point.
In the course of this action, the Commander of one of the
tanks in his troop was killed, but 2/Lt. Khetarpal continued
to attack relentlessly till all opposition, was overcome *and he
broke through towards the location of our Squadron. When
the enemy tanks started pulling back after their initial prob-
ing attacks, he chased them and destroyed one of them. When
the enemy launched another attack, with an armoured Squad-
ron, against the sector held by ihree of our tonks. one of
which was manned by 2/Lt. Khetarpal, a fierce battle ensued
and 10 enemy tanks were hit and destroyed of which 2/Lt.'
Khetarpal personally destroyed four. In the fi^ht 2/Lt. Khe-
tarpal's tank was hit and it burst into flames and he was
severely wounded, 2/Lt. Khctarpal was ordered to abandon
his tank but realising that the enemy was still prcs -ing their
attack in this Sector and that if he abandoned his tank, there
wa> given the task of establishing a bridgehead across the
spite of grevious wounds and his own tank burning he conti-
nued engaging the enemy tanks and destroyed one more. At
this stage, his tank wai hit a second time as a result of
which he died but the enemy was denied the break thorugh
he was seeking so desparately.

In this action, 2/Lt. Arun Khetarpal displayed most cons-
picuous gallantry in the face of the enemy, indomitable
fighting spirit nnd tenacity of purpose.

3. Major HOSHIAR SINGH (IC 14608),
Grenadiers.
(Effective date of the award—tflh December, 1971)

On 15th December, 1971 a battalion of the Grenadier*
was given the task of establishing a bridgehead across the
Basantar river in the Shakargarh Sector. Major Hoshiar
Singh w n commanding the left forward company and he was
ordered to capture the enemy locality at Jarpal. This was a
well fortified position and was held in strength by the enemy.
During the assault, his company came under intense shelling
and effective cross fire from enemy Medium Machine Guns.
Undeterred, he led the charpe, and captured the objective
after a fierce hand to hand fight. The enemy reacted and
put in three counter attacks in 16th December, 1971, two
of them supported by armour. Major Hoshiar Singh, uiir
mindful of the heavy shelling and tank fire, went from trench
to trench, motivating his command and encouraging his m:n
to stand fast and fight. Inspired by his courage and daunt-
less leadership, his company repulsed all the attacks inflicting
heavy casualties on 1he enemy, Again, on 17th Decemher,
1971, the fnemy made another attack with a battalion sup-
ported by heavy artillery fire. Though :ieriously wounded
by enemy shelline, Major Hoshiar Sin^h again went from
trench to trench moving about in the open with utter dis-
regard to his personal safctv when an enemy shell landed
near the Medium Machine Gun DOat injiHnu the crew and
rendering it inoperative. Major Hoshiar Singh, realising the
Importance of the Machine Gun fire, immediately rushed to
the Machine Gun pit and, though seriously wounded him-
self manned the pun inflictini; heavy casualties on the enemy.
The attack was successfully rermlsed and the enemy retreated
leaving behind 85 dead inriudine their Commanding Officer
«nd three other officers. Thouch seriou^v woundi-d Major
Hoshiar Singh refused to be evacuated till the ceasefire.

Throughout this operation, Major Hoshiar Smeh displayed
most conspicuous gallantry, indomitable fighting spirit and
leadership in the highest traditions of the Army.

4. 4239746 L/Nk ALBERT EKKA
Guard i. (Posthumous)

(Effective date of the award— )
Lance Naik Albert Ekka was in the left forward company

of a Battalion of the Brigade of Guards durinn their attack
on the enemy defence at Gan->asagar on the Eastern Front.
This was a well fortified position held in strength by the
enemy. The assaulting troops were subjected to intense shel-
ling and heavy small arms fire, but they charged on to the
objective nnd were locked in bitter hand to hand combat.
Lance Naik Albert Ekka noticed an enemy Light Machine
Gun inflicting heavy casualties on hi; company. With com-
plete disregard to his personal safety, he charged the enemy
bunker, bayonetted two enemy soldiers and silenced the Light
Machine Gun. Thou ah seriously wounded in this encounter,
ho contfnned to fight alongside his comrades throu-h the
mile deep objective-, clearing bunker after bunker with un-
daunted courage. Toward the northern end of the objective

one enemy Medium Machine Gun opened up from the second
storey of a well lortified building inflicting heavy casualties
and holding up the attack. Once again ihis gallant »oldieiy-
without a thought to his persoml safety, despite his serioub
injury and the heavy volume of enemy fire, crawled forward
till he reached the building and lobbed a grenade through
the loophole of the bunker, killing one enemy and injuring
the other. The Medium. Machine Gun, however, continued
to fire. With outstanding courage and grim determination,
Lance Naik Albert Ekka scaled a side wall and entering the
bunker, bayonetted the enemy who was still fl.ing and thus
silenced the Machine Gun. saving further casualties to his
company and ensured, the success of the attack. In this
process, however, he received serious injuries and succumbed
to them after the capture of the objective.

In this action, Lance Naik Albert Ekka displayed the mott
conspicuous valur, determination and made ' tho supreme
sacrifice in the best traditions of the Army.

No. 8-Prcs.111.—The President is pleased to approre the
award o[ the Param Vashisht Scva Medal to the undermen-
tioned personnel for distinguished service of tho most excep-
tional order :—

Lieutenant General EDGAR GEORGE PETTENGELL
(IC-795), Signals
Air Marshal H I R E N D R J V NATH CHATTERJEE, DFC
(1620) F(P)
Major General HAR1SH CHANDRA RAI (IC-592)
Major General JACK FREDERICK RALPH JACOB
(IC-470)
Major General BISWA NATH SARKAR (IC-1417)
Major General GURBAKSH S'NGH (IC-630)
Major General DALB1R SINGH (IC-557)
Major General LACHHMAN SINGH LEHL, Vr. C.
(KM 461)
Major General NARAYANA P1LLM SANKARAN
NAIR (IC-2042). Madras
Mnjor General MOHINDAR SINGH BRAR (IC-15281,
Artillery
Major General EUSTACE D'SOUZA (IC-518). Mar»-
tha
Major GeiKral KUND\N SINGH (KM 522). Rajpu-
tana Rifles
Major General SURAJ PRAKASH MALHOTRA (IC-
1804). Guards
Major General RAIZADA DEV RAJ ANVND flC-
2097), Armoured Corps
Major General RUSTAM FRAMJI KHAMBATTH
(IC-1047), Artillery
Major General FRANK DALTON LARKlNS (IC482),
Artillery
Honrary Major General SUJAN SINGH UB\N. AVSM
(Retd.) (IC-1003)
Rear Admiral ELENJIKAL CHANDY KURUVILA,
AVSM. I.N.
Captain (Acting Rear Admiral) SHREE HARIXAL
S\RMA, I.N.
Air Vice Marshal MAURICE BARKER (1691) F(P)
Air Vice MarJial SATYA PAL SHAHI (1601) ADM
Air Vice Marshal CH^RANDAS GURUDAS DEVA
SHER (1867) F(P)
BriRadier SHABEG SINGH, AVSM (IC-778). Ootthx
Rifles
Commodore BISHAMBAR NATH THAPAR, I.N.
Air Commodore RANDHIR SINGH, AVSM, Vr. C
(2135), F(P)
Air Commodore JOHN FRANCIS LAZARO, VM
(2944) F(P)
Captain MOHAN SINGH GREWAL, AVSM, I.W.
Group Captain MALCOLM SHIRLEY DUNDS WO» -
LEN. VM (3641) F(P)
Group Captain PETER MAYNARD WILSON, Vr. C
(3590) F(P)

Group Captain CHANDRA KANT VISWANATH OOLE.
AVSM (3632) F(P*
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The 20W January 1972
. Wo. 9-Pres./12.—I he President is pleased to awaid the

[^resident's Police and Fire Services Medal for gallantry to the
undermentioned officer of the Border Security Force—

Nam? and la/ik of the officer
Shri Prakash Chaud,
Naik,
Uorder Security Force Academy.

2. Jhis award is made for gallantry under rule 4(i) of the
rules governing the award of the President's Police
Service* Muial and conxqucntly carries with it the special
allowance admissible under rule 5, with effect from the
24th April. 1971.

No. IQ-Pies,/72.—The President s pbacd to award tlie
President's Police and Fire Services Medal for gallantry to the
undermentioned officer of the Border Security Force :—

Name and rank of the officer
Kbii ZiaulLih,
Assistant Commandant,
y3rd Battalion,
Border Security Force.
2. This award is made for gallantry under rale 4(i) of

the rules governing the award of Ihc Prosiden. s TfiJtco and
Fire Services Medal.

No. W-Pres./lZ.—The President is pleased to award the
President's Police and Fire Services Medal for gallantry as the
undermentioned officer of the Border Security Force :—

Name and tank of the officer
Shri Lila Ram Rana
Assistant Commandant,
101st Battalion,
Border Security Force.
2. This award is made for gallaiitty under ru'.c 4 ' i j of

ihc rules governing the award of the Police and Fire Services
Medal.

No. 12JVCM./72.—The President is pleased to award the
Police Medn4 for gallantry to the undermentioned officer of
undermentioned officer of the Border Security Force —

Name and rank of the officer
Shri Aruu Kumar Ghose,
Commandant,
92nd Battalion,
Border .Security Force.

X, This award is made for gallantry under rule 4(i) of
ihc rules governing the award of the Police Medal.

No. 13-P«A-./72.—The President is pleased to award the
President's Police and Fire fecrviois ML.dil ior gallantry to the
mibrmentioned officer of the Border Security Forca :—

Name and tank t>t the officer
Shri Ranicsh Chaad,
Sub-Inspector,
Oo.der ficciiiily Force Academy.

2. 'Ihis award is made lor gallantry under rule 4(i) of the
governing the award of the Police Medal and consequently
carries with it the special allowance admissible under Rule 5,
vrith effect from the 11th April, 1971.

No. lA-Pre&./'il.—Tl'o President is pleased to award the
Police' Medal for gallantry to the undermentioned officer of
the Border Security Force :—

Name cid rank of the officer
SJiri Mohar Sinfih,
Naik,
Border Security Force Academy,

2. This award is made for gallantry under rule 4(i )of the
governing the award of the Police Medal and consequently
carries with it the special allowance admissible under Rule 5,
with effect from the l l th April, 1971.

No< 15-Prep.ni.—The President is pleased to award the
under mentioned officer of the Border Security Force

Name and rank of the officer
Shri Joginder Pal Agnihotri,
Inspector,
Border Security Force Academy. (Deceased)

2 This award i» made for gallantry under :n1e 4 (0 of the
rules governing the avtsm\ of the Prwldenf* Poliie and Fire

Medal and consequency carries with it the special allowance
admisjiblc under rule 5 with eifect from the 28th April, 1971.

The 2dth January 1972

No, S-Pres./ll.—The: President is pleased on the occasion
of the Republic Day 1972, to award the President's Police
and Fire Services Medal for Distinguished Service to the
under-mentioned officers :—

Shvi Challa Vcnkataramireddigari Narayana Reddy,
Deputy Superintendent of Police,
Ncllore District,
Andhra Pradesh.

Shri S.achindra Kijmar Chatterjee
Deputy Inspector General-c«m-Additional Secretary to
Government, Appointment (Vigilance) Department,
Bihar.
Shri Puzhangara Balagangadhara Menon,
Superintendent of Police,
Criminal Investigation Department,
Kerala.

Shri Debraj Patnaik,
Deputy Superintendent of Police, (.Officiating)
Keeonjhar,
Orissa,

Shri Padam A. Rosha.
Additional Inspector General,
Border Security Force.

Shri Maharaj Krishan Luthra,
Superintendent of Police,
Central Bureau of Investigation.
Shri Pitri Saran Raturi.
Deputy Director,
Cabinet Secretariat.

Shri Bisweswar Chatterjee,
Joint Director,
Intelligence Bureau.

Shei John Williams Devasahayam,
Joint Assistant Director,
Subsidiary Intelligence Bureau,
Madras.

2. These awards are made under rule 4(ii) of the rule»
governing Iho grant of the President's Police and Fire Ser-
vice Medal.

No. 6~Pres./72.~Tht President is pleased on the occasion
of the Republic Day, 1972 to award Iho Police Medal for
meritorious service to the undermentioned officers :—

Shri Joseph Salvadorc Saldanha,
Deputy Inspector General of Police.
Andhra Pradesh Special Police & Home Guards,
Hyedarabd,
Andhru Pradesh.

Shri Kunauvamkottam Venkateswara Venkat* Subrah-
manyam.
Joint Director,
Anti-Corruption Bureau,
Hyedarabd,
Andhra Pradesh.

Shri Magani Lakshmayya,
Deputy Superintendent of Police,
Vhukhapntnam South District,
Andhra Pradesh.

Shri Hoyapalli Seetharami Reddy,
Deputy Superintendent of Police,
Anti-Corruption Bureau.
Hyedarabd,
Andhra. Pradesh.

Shri Sariday Madhava Rao,
Inspector of Police.
Criminal Investigation Department,
Andhra Pradesh.

Shri Vmsoava Kotayya,
Inspector,
Police Communications,
Andhra Pradesh.
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Shri Lingam Jagannadha Rao,
Sub-Inspector of Police,
Viza« North District,
Andhra Pradesh.
Shri Medum Narayana Roddi,
Anti-Corruption Bureau.
Inspector of Police,
Anantapur District,
Andhra Pradesh.

Shri Yennam Showri Reddy,
Injpector of Police,
Anti-Corruption Bureau,
Nellore,
Andhra Pradesh.

Shri Santosh Kumar Cnakrabarti,
Superintendent of Police,
Assam.

Shri Gopi Nath Das,
Inspector of Police,
Assam.

Shri Pratap Chandra Saud,
Inspector of Police,
Criminal Investigation Department,
Assam.

Shri W'tterson Arena,
Sub-Inspector of Police,
Assam.

Shri Bireshwar Prasad Narain Sahi,
Deputy Inspector Gcneral-cum-Additlonal Commandant,
Home Guards, Patna,
Bihar.

Shri Nityanand Singh,
Superintendent of Police,
Criminal Investigation Department,
Bihar.

Shri S. M. Bashirul Haque.
Deputy Superintendent of Police.
Criminal Investigation Department,
Bihar.

Shri Ram Bihari Sinha,
Police Public Relations Officer.
Bihar.

Shri Vijay Sinha,
Wing Commander,
Bihar Military Police.
Bihar.

Shri Saraswati Prasad Dubey,
Deputy Superintendent of Police,
Criminal Investigation Department,
Bihar.

Shri Jagbir Singh,
Sergeant Major,
M.M.P. Arrah,
Bihar.

Shri Ramdeo Mahto.
Constable.
Criminal Investigation Department
Bihar.

Shrj Harbans Singh,
Constable.
Muzaffarpor,
BAar.

Shri Raghunandan Singh,
Constable.
Muzaffarpur,
Bihar.

Deputy Inspector General of Police, (officiating),
Shri Satyamadhav Datta Chowdhury,
Criminal Investigation Department,
Gujarat.

Shri Man Mohan Singh,
Assistant Inspector General of Police.
Gujarat.

Shri Ibrahim Ismail Chopda,
Unarmed MI Grade Head Constable,
Ahmedabad City,
Gujarat,

Shri Chandraiinh Gambirsinh Raol,
Unarmed I Grade Head Constable,
Criminal Investigation Department,
Gujarat.
Shri Sansarchand Relaram Palhatia,
Police Sub-Inspector,
Criminal Investigation Department.
Gujarat.

Shri Gopalrao Madhavrao Mohite,
Unarmed II Grade Head Constable,
Baroda City,
Gujarat.

Shri Amritlal Umiashanker Pandya,

Unarmed Head Constable,
Criminal Investigation Department.
Gujarat.

Shri Malharrao Balvantrao Sonavane,
Adjutant,
State Reserve Police Force, Group I,
Gujarat.

Shri Hamam Singh,
Sub-Inspector of Police No. 318/HSR, (officiating),
Haryana.
Shri Ved Parkash,
Sub-Inspector of Police No. 22/GRP,
Haryana.
Shri Puran Chand,
Sub-Inspector of Police No. 99/A,
Criminal Investigation Department.
Haryana.
Shri P. C. Pathanla,
Superintendenit of Police, Wirelcs*.
Jammu & Kashmir.
Shri Abdul Khaliq Bhat.
Superintendent of Police,
Anti-Corruption Organisation,
Jammu & Kashmir.
Shri Rajendra Dev Pandey,
Inspector General of Police,
Nag aland.

Shri Purshotam Dass Thakur,
Deputy Superintendent of Police,
Himachal Pradesh.

Shri Kabul Singh,
Sub-Inspector of Police,
Himachal Pradesh.
Shri Bakshish Singh,
Head Constable No. 46,
Simla District,
Himachal Pradesh.
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Shri Gopala Pillai Kuttan Pillai.
Inspector of Police,
Criminal Investigation Department,
Kerala,

Shri Sankara Pillai Madhavan Pillai.
Detective Sub-Inspector, (Officialint)
Criminal Investigation Department,
Kerala.

Shri Melarcode Vattakkat Ganeadharan Nair,
Reserve Inspector,
Armed Reserve, Kozhikode.
Kerala.

Shri Vazhuthakat Cbandrasckharan Nair,
Sub-Inspector of Police,
Palghat,
Kerala.

Shri Ibrahim Mammy Saheb.
Circle Inspector of Police,
Trivandrum City.
Kerala.

Shri Govinda Pillai Velayudhan Nair,
Circle Inspector of Police,
Vigilance Division.
Kerala.

Shri Biraj Krishna Mukerji.
Assistant Inspector General of Police.
Madhya Pradesh.
Shri Kcshav Jagannath Kelkar,
Deputy Superintendent of Police. {.Officiating)
District Sagar.
Madhya Pradesh.

Shri Brij Bchari Dubey.
Police Prosecutor,
Vigilance,
Madhya Pradesh.

Shri Vyas Deo Handa.
Circlo Inspector of Police,
District Panna.
Madhya Pradesh.

Shri Maheah Prasad Tiwuri,
Company Commander,
7th Battalion,
Special Armed Force,
Madtya Pradesh.

Shri Mahavir Singh.
Platoon Commander,
10th Battalion,
Special Armed Force,
Hadhja Pradesh.

Shri Jugal Kishore Dube,
Sub-Inspector of Police,
District Special Branch.
Rajgarh.
Madhya Pradesh.

Shri Mahendra Kumar Tiwari,
Head Constable,
District Special Branch,
Tlkamgarh,
Madhya Pradesh.

Shri Amanual,
Head Constable Armourer No 509r

Raipur District,
Madhya Pradesh.

Shri Raghunath Shripati Chavan.
Inspector of Police.
Kolhapur District
Maharashtra.
Shri Ramdeo Sakharam Kamlakar,
Armed Head Constable I Grade,
Regional Police Training School,
Akola,
Maharashtra,

Shri Baldeosingh Amarpalsingh,
'Armed Police Head Constable,
Akola District,
Maharashtra.

Shri Krishna Laxman Tawde,
Assistant Commissioner of Police,
Criminal Investigation Department,
Maharashtra.

Shri Homi Dinshaw Kharas,
Assistant Commissioner of Police,
Greater Bombay,
Maharashtra.

Shri Bapu Rama Dange,
Unarmed Police Head Constable,
Anti-Corruption & Prohibition Intelligence Bureau,
Greater Bombay,
Maharashtra.

Shri Burjore Sohrabji Billimoria,
Principal,
Mysore State Police Training School,
Channapatna,
Mysore.

Shri Guruprasad Shankaraprasad Sundar Ram.
Deputy Superintendent of Police.
Mysore.

Shri K. Bhatiappa,
Deputy Superintendent of Police,
Mysore.

Shri Vasudeva Rao Bhaskar Rao,
Inspector of Police,
Mysore.

Shri Venkatesh Basawaraddi Nagnur,
Inspector of Police,
Mysore,

Shri Madhav Narayan Rao Huilgol,
Sub-Ingpector of Police.
Mysore.

Shri Bychapura Suryanarayana Rao.
Civil Head Constable 25,
Mysore,

Shri Ramachandra Appanna Shinde,
Civil Head Constable 1545,
Mysore.
Shri Krishnaji Rao Maney,
Civil Police Constable 3512,
Mysore,

Shri Buntwal Babu,
Civil Police Constable 730,
Mysore,
Shri Ramesh Chandra Misra,

Deputy Superintendent of Police,
Vigilance,
Orissa,
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Shn Lokanath Misra,
Deputy Superintendent of Police, (Officiating)
Orissa.

Shri Keshab Chandra Biswal,
Inspector of Police, (Officiating)
Special Branch.
Orissa.

Shri Gyan Prakash Pilania,
Superintendent of Police,
Rajasthan.

Shri Chiranjiv Nath Matbur,
Commandant,
Mewar Bhil Corps,
Rajasthan.

Shri Mahima Nand Maindola,
Inspector of Police,
Criminal Investigation Department,
Rajasthan.

Shri Shambhu Ram,
Prosecuting Deputy Superintendent of Police, (Officiating)
Punjab.

Shri Balwant Singh.
Inspector of Police, (Officiating)
Punjab.

Shri Harbans Singh,
Constable No. 477/GRP,
Punjab.

Shri Nateri Krishnamurthi,
Superintendent of Police, (Officiating)
Tamil Nadu.

Shri Paramasivam Ramaswamy,
Deputy Superintendent of Police, (Officiating)
Tamil Nadu.

Shri Veeramakali Natarajan,
Deputy Superintendent of Police,
Madurai Urban District,
Tamil Nadu.

Shri Kandaswamy Swaminatban,
Deputy Superintendent of Police,
Tiruchirapalli District.
Tamil Nadu.

Shri Kuppuswami Pub'yur Chinnasatni,
Inspector of Police,
Salem District,
Tamil Nadu.

Shri Velayutham Pillai Ramalingam,
Inspector of Police,
Criminal Investigation Department,
Tamil Nadu.

Shri Manjirankad Kunjan Koppunni,
Sub-Inspector of Police, (Officiating)
The Niligiris District,
Tamil Nadu.

Shri Perumal Annamalai,
Sub-Inspector of Police, (Officiating)
Criminal Investigation Department,
Tamil Nadu.

Shri Irudayam Pillai Saurirajan,
Reserve Sub Inspector, (Officiating)
Tiruchirapalli District,
Tamil Nadu.

Shri Kadlrvel Ponnnswamy,
Poh'ce Constable 457,
Tiruchirapalli District,
Tamil Nadu.

Shri Inam Ali Siddiqi,
Deputy Superintendent of Police,
Ottar Pradesh.

Shri Lai Singh Varma,
Deputy Inspector General of Police, (Officiating)
Criminal Investigation Department,
Uttar Pradesh.

Shri Krishna Datta Sharma,
Senior Superintendent of Police,
Uttar Pradesh.

Shri Harish Chandra Shah,
Commandant.
Special Police Force,
Uttar Pradesh.

Shri Lalit Mohan Tewari,
Commandant, (Officiating)
XXVIIth Battalion,
Pradeshik Armed Constabulary,
Uttar Pradesh.

Shri S. M. K. Tankha,
Assistant Commandant,
Pradeshik Armed Constabulary Contingent,
Uttar Pradesh.

Shri Parmeshwari Dayal Srivastava,
Deputy Superintendent of Police,
Intelligence Department,
Uttar Pradesh.

Shri Virendra Singh Tomar.
Inspector of Police,
Inspector General of Police Office,
Uttar Pradesh.

Shri Jai Karan Singh,
Circle Inspector, District Lakhimpur Kheri,
Uttar Pradesh.
Shri Jagdish Prasad Bhatnagar,
Sub-Inspector of Police,
Agra,
Uttar Pradesh.

Shri Bhagwati Ram,
Head Constable 136 A.P., (Officiating)
Basti,
Uttar Pradesh.
Shri Saheb AH,
Constable.
Intelligence Department,
Allahabad,
Uttar Pradesh.
Shri Ravi Pratap Narain Singh,
Deputy Superintendent of Police, (Officiating)
Vigilance Establishment.
Uttar Pradesh.
Shri Panchu Gopal Mukherji,
Superintendent of Police,
Burdwan.
West Bengal.

Shri Nishi Nath Sanyal,
Inspector of Police,
District Enforcement Branch,
Howrab,
West Bengal.
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Shri Manoranjan Acharji.
Sub-Inspector of Police,
Umvhidabad,
Wort Bengal.

Shri Kshitish Chandra Das.
Assistant Sub-Inspector of Police,
Intelligence Branch,
Went Bengal.

9hri Haripada Charttcrjee,
Head Constable No. 545.
Howrah District.
Went Bengal.

Shri Kapil Deo Ojha,
Head Constable No. 448,
Darjeellng District.
West Bengal.

Shri Kalu Chettri,
Constable No. 560.
District Intelligence Branch,
Weit Bengal.

Shri N. N. Mazumder,
Deputy Commissioner of Police,
Calcutta,
Wert Bengal.

Shri Kalyan Kumar Dutt,
Assistant Commissioner of Police, (Officiating)
North Division & North Suburban Divltion,
Calcutta,
West Bengal.
Shri Kanai Lai Dutta,
Inipector of Police,
Special Branch,
Calcutta,
West Bengal.

Shri Probhas Chandra Kundu.
Inspector of Police,
Calcutta,
West Bencal.

Shri Sunetra Mohan Bose,
Inspector of Police,
Calcutta,
Wwt Bengal

Shri Sibdas Choudhury,
Inipector of Police, (Officiating)
Calcutta,
WeM Bengal.

Shri Rabindra Nwh Mukherjee,
Inspector of Police,
Traffic Department,
Calcutta,
West Bengal.

Shri Amiya Bhusan Roy Mukberfce,
Inspector of Police.
Calcutta,
West Bengal.

Shri Anil Kumar Ghosh Dasddar,
Inspector of Police,
Calcutta,
Wnt Bengal.

Shri Sushil Kumar Mukherji.
3ub-In»pector of Police.
Calcutta,
Wort Bcntal

Shri Tarapada Bose,
Sub-Inspector of Police,
Special Branch,
Calcutta,
West Bengal.

Shri Prodyot Kumar Sikdar,
Sub-Inspector of Police,
Calcutta,
West Bengal,

Shri Parimal Kumar Bose,
Sub-Inspector of Police, (Officiating)
Calcutta,
West Bengal.
Shri Sahadeb Bhadra.
Head Constable 2328,
West Bangal.

Shri Abdul Rouf.
Subedar, (Officiating)
Calcutta Police.
West Bangal.
Shri O. P. Bhutani,
Deputy Inspector General of Police,
Delhi.

Sbri Harbans Lai SehgaL
Deputy Superintendent of Police. (Officiating)
Delhi.

Shri Sariit Singh,
Sub-Inspector of Police No. 223/D,
Delhi.

Shri Mohd Taha Khan,
Head Constable No. 11/CID.
Criminal Investigation Department,
Delii.

Shri Karam Sutyabrate Singh,
Deputy Superintendent of Police,
Manipur.

Shri Promode Bhusan Roy,
Sub-Inspector of Police,
Tripura,

Shri Our Iqbal Singh Bhullar,
Commandant,
23rd Battalion,
Border Security Force,

Shri Gurvinder Singh Bhulkir,
Commandant.
27th Battalion.
Border Security Force.

Shri V. K. Agnlhotri,
Commandant,
20th Battalion,
Border Security Force.

Shri V. K. Kalia,
Inspector General of Police. (Officiating)
Tripura.

Shri Satisb Dart Pandey.
Deputy Inspector General.
Border Security Force.

Shri Bahadur Singh,
Commandiwt, [Officiating)
11th Battalion,
Border Security Force.
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Shri Prcm Nath Chopra,
Joint Assistant Director (Communications), (OfficiatUig)
Border Security Force.
Shri Daryao Singh Mtrthur,
Junior Staff Officer (Communications), (Officiating)
Border Security Force,
Shri Swaroop Singh,
Assistant Commandant. (Officiating)
18th Battalion,
Border Security Force
Shri Ranjit Singh,
Assistant Commandant, (Officiating)
Border Security Force Academy.
Shri Ishwari Butt,
Inspector, (Officiating)
51st Battalion,
Border Security Force.
Shri Pritam Dass,
Sub-Inspector, (Officiating)
42nd Battalion,
Border Security Force.
Shri Laxmi Nanw'n,
Sub-Inspector, (Officiating)
17th Battalion,
Border Security Force.
Shri Changail Madhavan Pillai Radhakrishnan Nair,
Superintendent of Police,
Special Police Establishment, Hyderabad,
Central Bureau of Investigation.
Shri Sathur Ramaswamy Nagarajan,
Inspector of Police,
Special Police Establishment, Madras,
Central Bureau of Investigation,
Shri Muddu Seetharamaswamy,
Deputy Superintendent of Police,
Special Police Establishment, Hyderabad,
Central Bureau of Investigation,
Shri Prakashram Waiaitiram Sharma,
Deputy Superintendent of Police,
Special Police Establishment, Jabalpur.
Central Bureau of Investigation,
Shri Arun Chandra Dass,
Deputy Superintendent of Police,
Special Police Establishment, Ranchi,
Central Bureau of Investigation.
Shri Baldcv Ruj Malik,
Deputy Superintendent of Police,
Central Bureau of Investigation,
Shri Faqir Chand,
Deputy Superintendent of Police.
Central Bureau of fnvestigation.
Shri tvhariful Hasan,
Inspector of Police,
Special Polic; Establishment, Luctnow,
Central Bureau of Investigation.
Sliii Gcnu Yeshwantrao Divtc,
Assistant SuW-ln-.pector of Police,
Special Police Establishment, Bombay,
Cisnirai Bure.ui of Jnvebtig»tion.

Shri 3ijun Krishna Roy,
Deputy Inspector Genera!,
Central Reserve Police Force.

Shri Ra«hu Nath Singh,
Deputy Director,
Central Reserve Police Force.

Shri Camarul Zaman Ghafoor,
Commandant,
26th Battailion,
Central Reserve Police Force.
Shri A. Appukutty,
Subcdar,
Group Centre, Hyderabad,
Central Reserve Police Force.
Shri Sohan Singh,
Subedar,
45th Battalion,
Central Reserve Police Force.
Shri Babuta Ram,
Jemadar,
2nd Battalion,
Central Reserve Police Force.
Shri Bhikajl Nlkam,
Jemadar,
49 Battalion,
Central Reserve Police Force.

Shri Shiv Narain,
Head Constable,
12th Battalion,
Central Reserve Police Force.

Shri Kewal Singh,
Head Constable No. 610.
Group Centre, Neemuch,
Central Reserve Police Force.
Shri Gurbachan Chand,
Head Constable,
Group Centre I, Ajmer.
Central Reserve Police Force.
Shri Danna Singh,
Head Constable,
49th Battalion,
Central Reserve Police Force.
Shri Sagar Singh,
Subedar,
8th Battalion,
Central Reserve Police Force.
Sbri Ramchandar Swaminathan,
Joint Deputy Director,
Cabinet Secretariat,
Shri Jaswant Singh,
Assistant Company Commander,
Cabinet Secretariat.
Shri Kundan Singh,
Company Commander,
Tndo-Tibetan Border Police.

Shri Chunni Lai Divan.
Company Commander,
lndo-Tibetan Border Police.

Shri Jitraail Singh,
Subedar Major,
Jndo-Tibetan Border Police.

Shri Rama Swamp Darbari,
Deputy Superintendent of Police,
Central Industrial Security Force.

Shri Raj Krishna Kapoor,
Deputy Director,
Intelligence Bureau,

Shri Hari Ananda Baron,
Joint Deputy Director,
Intelligence Bureau,
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Shri Mool Chand Jain,
Joint Assistant Director,
Intelligence Bureau,
Shri Kuncha Pandurangam,
Deputy Central Intelligence Oflicer,
Subsidiary Intelligence Bureau, Hyderabnd,
Intelligence Bureau.
Shri Ujagar Singh,
Deputy Central Intelligence Officer,
Subsidiary Intelligence Bureau, Chandigarh,
Intelligence Bureau.
Shri Rambhau Baliram Khedtar,
Assistant Central Intelligence Officer, Grade I,
Intelligence Bureau,.

Shri Chandra Bahadur Lama,
Assistant Ceniral Intelligence Officer, Grade I.
Subsidiary Intelligence Bureau, Tezpur.
Intelligence Bureau.
Shri Shankar Dev Behl,
Assistant Central Intelligence Officer, Grade II,
Intelligence Bureau,

Shri Roj Kumar,
Deputy Central Intelligence Officer,
Subsidiary Intelligence Bureau, Chandigarh,
Intelligence Bureau.
Shri Ramn Shankar Roy,
Security Officer,
Northern Railway, Lucknow.
Ministry of Railways,

Shri Guncndra Nath Banerjee,
Assistant Security Officer (Class II),
South Eastern Railway,
Ministry of Railways.
Shri Ram Rakha Choudhury,
Assistant Security Officer,
Northern Railway,
Ministry of Railways.
Shri Nasceruddin,
Assistant Commandant,
Railway Protection Special Force,
Ministry of Railways.

Shri Sat Parkash,
Circle Inspector,
Railway Protection Force, Ambala.
Ministry of Railways.

2. These awards are made under rule 4(ii) of the rules
governing the grant of the Police Medal.

NAGENDRA SINGH
Secretary to the President

MINISTRY OF STEEL AND MINES
(Department of Mines)

RULES

Neyv Delhi, the 29th January 1972
No. 12025/18/71-M2.—The rules for a competitive exami-

nation to be held by the Union Public Service Commission in
1972, for recruitment to temporary Vacancies in the following
posts in the Geological Survey of India are published for
general information :—

(i) Geologist (Junior), Class I, and
(ii) Assistant Geologist, Class IT.

Appointments on the results of the examination will be
made on a temporary basis in the first instance. The candi-
dates will be eligible for permanent appointrnent in their
turn as and when permanent vacancies become available.

2. The examination will be conducted by the Union Public
Service Commission in the manner prescribed in Appendix I
to these Rules.

The dates on which and the places at which the examina-
tion will be held shall be fixed by the Commission.

3. A candidate must be either :—
(a) a citizen of India, or
(b) a subject of Sikkim, or
(c) a subject of Nepal, or
(d) a subject of Bhutan, or
(e) a Tibetan refugee who came over to India, before the

1st January, 1962, with the intention of permanently
settling in India, or

(f) a person of Indian origin who has migrated from
Pakistan, Burma, Ceylon and East African countries
of Kenya, Uganda and the United Republic of
Tanzania (formerly Tanganyika and Zanzibar) with
the intention of permanently settling in India,

Provided that a candidate belonging to categories (c),
(d) (e) and (f) above shall be a person in whose
favour a certificate of eligibility has been issued
by the Government of India,

A candidate in whose case a certificate of eligibility is
necessary may be admitted to the examination and he may
also provisionally be appointed subject to the necessary certi-
ficate being given to him by the Government,

4. No person—
(a) who has entered into or contracted a marriage with

a person having a spouse living, or
(b) who having a spouse living, has entered into or

contracted a marriage with any person.
shall be eligible for appointment to service.

Provided that the Central Government may, if satisfied
that such marriage is permissible under the personal law
applicable to such person and the other parly to the marriag*
and there are other grounds for so doing, exempt any person
from the operation of this rule.

5. (a) A candidate for this examination must have attained
the age of 21 years and must not have attained the age of
26 years on 1st January, 1972 i.e., he must have been born
not earlier than 2nd January 1946 and not later than 1st
January, 1951.

(b) The upper age limit of 26 years will be rehixable up to
30 years in respect of candidates who hold substantively per-
manent posti in the Geological Survey of India or have been
continuously in temporary service in that Department for at
least three years on 1st January, 1972.

(c) The upper age limits prescribed above will be further
reiaxable :—•,

(1) up to a maximum of five years if a candidate belongs
lo a Scheduled Caste or a Scheduled Tribe;

(ii) up to a maximum of three years if a candidate i*
a bond fide displaced person from East Pakistan and
has migrated to India on or ufter 1st January, 1964;

(iii) up to a maximum of eight years if a candidate
belongs to a Scheduled Caste or a Scheduled Tribe
and is also a hona fide displaced person from East
Pakistan and has migrated to India on or after 1st
January, 1964;

(,iv) up to a maximum of three years if a candidate is a
resident of the Union Territory of Pondicherry and
has received education through the medium of
French at some stage;

(v) up to a maximum of three years if a candidate is a
hona fide repatriate of Indian origin from Ceylon
and has migrated to India on or after 1st November,
1964 under the Indo-Ceylon Agreement of October,
196-1;

(vi) up to a maximum of eight years if a candidate be-
longs to a Scheduled Caste or a Scheduled 1 ribe and
is also a bona fide repatriate of Indian origin from
Ceylon and has migrated to India on or after 1st
November, 1964, under the Indo-Ceylon Agreement
of October, 1964;

(vii) up to a maximum of three years if a candidate is a
resident of the Union Territory of Goa, Daman and
Diu;6—431GI/71
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(viii) up lo n maximum of three years if ft candidate is of
Indian origin and has migrated from Kenya, Uganda
:iml the Uriiied Republic of Tanzania (formerly
Janpanyiku and Zstnjihar);

(ix) up to a maximum oE three years if a candidate is a
bona fide repatriate of Indian origin from Burma and
has migrated to India on or after 1st June, 1963;

Cx) up to a maximum of eight years if a candidate be-
longs to a Scheduled Caste or a Scheduled Tribe and
is also a hnnu fide repatriate of Indian origin from
Burma and has migrated to India on or after 1st
June 1963;

(xi) up to a maximum of three years in the case of
Defence Services personnel disabled in operations
during hostilities with any foreign country or in a
disturbed area and released as a consequence there-
of; and

fxii) up to a maximum of eight years in the case of
Defence Scdvices personnel disabled in operation"!
during hostilities with any foreign country Or in a
disturbed area and released as a consequence thereof,
who belong to the Scheduled Castes and the Sche-
duled Tribes.

SAVE AS PROVIDED ABOVE THE AGE LIMITS PRES-
CRIBED CAN JN NO CASE BE RELAXED.

N.B.—(i) The candidature of a person who is admitted to
the examination under the age concession mentioned in Rule
5(b) above, is liable to be cancelled, if after submitting his
application, he resigns from service or his services are termi-
nated by his department, either before or after taking the
examination. He will however, continue to be eligible if
he is retrenched from his post after submitting the application,

(iJ) A candidate who, after submitting his application to
his department is transferred to other department/office, will
be eligible to compete under departmental ago concession for
the post(s), for which he would have been eligible, but for
his transfer, provided his application, duly recommended, has
been forwarded by his parent department.

6. No. candidate claiming age concession as
(i) a bona fide displaced person from East Pakistan who

has migrated to India on or after 1st January, 1964,
under clause (ii) or (iii) of Rule 5(c), or

(ii) a bona fide repatriate of Indian origin from Ceylon
who has migrated to India on or after 1st November,
1964, under clause (v) or (vi) of Rule 5fc), or

(iii) a bona fide repatriate of Indian origin from Burma
who has migrated to India on or after 1st June, 1963,
under clause (ix) or (JO of Rule 5(c), or

(iv) a disabled defence services personnel, disabled in
operations durnig hostilities with any foreign country
or in a disturbed area under clause (xi) or (xil) of
Rule 5(c).

shall be permitted under such concession to compete at the
examination a larger number of times than the maximum num-
ber of chances admissible but for such age concession.

The above restriction is effective from examination held in
January, 1964.

NOTE l.—Eor the purpose of this rule a candidate shall
bo deemed to have competed at the examination once for both
the posts covered by the examination, if he competes for any
one of the posts.

NOTE 2.—A candidate shall be deemed to have competed
at the examination if he actually appears in any one or more
subjects.

7. A candidate already in Government Service whether in
a permanent or temporary capacity must obtain prior permis-
sion of the Head of the Department to appear for the Exami-
nation.

8. A candidate must have—

(a) M.Sc, degree in Geology or Applied Geology from
u University incorporated hy an Act of the Central
or State Legislature in India or other educational'
Institutes established by an Act of Parliament or
declared to be deemed as Universities under Section
3 of the University Grants Commission Act 1936; or

(b) Diploma of Associateship in Applied Geology of the
Indian School of Mines, Dhanbad.

NOTE I.—A candidate who has appeared at an examination"
the passing of which would render him eligible to appear at
this examination, but has not been informed of the result may
apply for admission to the examination, A candidate who in-
tends to appear at such a qualifying examination may also
apply, provided that the qualifying examination in completed
before the commencement of this ̂ examination. Such candi-
dates will be admitted to the examination, if otherwise eligible,
but the admission would be deemed to be provisional and
subject to cancellation if they do not produce proof of having
passed the examination as soon as possible, and in any case
not later than two months after the commencement of this
examination.

NOTE II.—Tn exceptional cases, the Commission may treat
a cadidate who has not any of. the qualifications prescribed
in this rule, ai educationally qualified provided that he has
passed examinations conducted by other institutions, the
standard of which in the opinion of the Commission, justiflei
his admission to the examination.

NOTE III.—A candidate who Is otherwise elifljble but who
has taken a degree from a foreign University may laso apply
to the Commission and may be admitted to the examination
at the discretion of the Commission.

9. A candidate must be in good mental and bodily health
and free from any physical defect likely to interfere with the
discharge of the duties of the post. K candidate who after
such physical examination as Government or the appointing
authority as the case may be may prescribe is found not to
satisfy those requirements will not be appointed. Only candi-
dates who are likely to be considered for appointment will
be physically examined. Candidates will have to pay a fee of
Rs. 16.00 to the Medical Board concerned at the time of the
Medical examination.

NOTE.—In order to prevent disappointment candidates are
advised to have themselves examined by a Government medi-
cal Officer of the standing of a Civil Surgeon before appiviti"
for admission to the examination. Particulars of the nature
of the medical test to which candidates will be subjected
before appointment to Gazetted posts and of the standards
required are given in Appendix II. For the disabled ex-
Defence Services personnel, the standards will be relaxed con-
ilstent with the requirements of the posts.

10. The decision of the Commission as to the eligibility or
otherwise at a candidate for admission to the examination
shall be final.

11. No candidate shall be admitted to the examination
unless he holds a certificate of admission from the Commis-
sion.

12. Candidates must pay the fee prescribed in Annexure T
to the Commission's Notice,

13. Any attempt on the part of a candidate to obtain sup-
port for his candidature by any means may disqualify him
for admission.

14. A candidate who is or has been declared by the Com-
mission guilty of impersonation or of submitting fabricated
documents or documents which have been tampered with or
of making statements which are incorrect or false or of nap-
nuttMlng materiar information or otherwise resorting to nny
other irregular or improper means for obtaining admission to
the examination, or of using or attempting to use unfair
means in the examination hall OT of misbehaviour in the
examination hall, may in addition to rendering himself liable
to criminal prosecuton.—

(a) be debarred permanently or for a specfled period.—
(i) by the Commission from admission to any

examination or appearance at any interview held
by the Commission for selection of candidates;
and

(ii) by the Central Government from employment
under them.

(b) he liable to disciplinary action under the appropriate
rules, if he is already in service under Government.

15. Reserv^ons will be made for candidate-) helonging to
the Scheduled Castes and the Scheduled Tribes in respect of
vacancies as may be fixed by the Government of India.
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Scheduled CasteVTribes mean any of the Castes/Tribes
^mentioned in tho Constitution (Scheduled Castes) Order,

1950, the Constitution (Scheduled Castes) (Part C States)
Order. 1951, the Constitution (Scheduled Tribes) Order, 1950,
and the Constitulion (Scheduled Tribes) (Part C States)
Order, 1951, as amended by the Scheduled Castei tnd
Scheduled Tribes Lists (Modification) Order 1956 read with
the Bombay Reorganisation Act, 1960 snd the Punjab Re-
organisation Act, 1966, the Constitution (Jammu and Kash-
mir), Scheduled Castes Order, 1956, the Constitution (Afida-
mun and Nicobar Islands) Scheduled Tribes Order, 1959, the
Constitution (Dadra and Najjar Haveli) Scheduled Castes
Order 1962, the Constitution (Dadra and Nagar Haveli)
Scheduled Tribes Order, 1962, the Constitution (Pondicherry)
Scheduled Castes Order, 1964, the Constitution (Scheduled
Tribes) (Uttur Pradesh) Order 1967, the Constitution (Goa,
(Janian and Diu) Scheduled Castes Order, 1968 the Constitu-
tion (Goa, Daman and Diu) Scheduled Tribes Order. 196R
and the Constitution (Naigaland) Scheduled Tribes Order,
1970.

16, After the examination the candidates will be arranged
bv the Commission in the order of merit as disclosed by the
aggregate marks finally awarded to each candidate and in that
order so many candidates as are found bv the Commission
to be qualified by the examination shall be recommended
for appointment up to the number of unresenrved vacancies
decided,to be filled on the results of the examination.

Provided that candidates belonging to the Scheduled Castes
or the Scheduled Tribes may, to the extent the number of
vacnncies reserved for the Scheduled Castes and the Sche-
duled Tribes can not be filled on the basis of the (jcoeral
standard, be recommended by the Commission by a relaxed
Jlandard to make up the deficiency in the reserved quota,
subject to the fitness of these candidates for appointment to
the Services, irrespective of their rahks in the order of merit
at the examination,

17. The form and manner of communication of the result
of the examination to individual candidate* shall be decided
by the Commission in their discretion and the Commission
will not enter into correspondence with them regarding the
result,

1 IK. Success in the examination confers no right to appoint-
ment, unless Government are Notmfled after such enquiry as
may be considered necessary, that the candidate is suitable
in all respects for appointment to the post.

19. Conditions of service relating to the pouts to which
recruitment is beinjr made through this examination are briefly
stated in Appendix III.

V, G. NIOAM,
Deputy Stcnimry.

APPENDIX 1

I1. The subiecls oF the examination, I lie time allowed and
the m ixitmim marks for each subject will be as follows:—

A,

Subject

1

Compulsory
(<) English (including essay and

precis-writing)
((7) General Knowledge and Cur-

rent Affairs . . . .
(Hi) Geology I—

Mineralogy, Petrology,
Economic Geology, Struc-
tural Geology

(jv) Geology 11 -
General Geology, Palaeon-
tology, Stratigraphy, Sedi-
mentology ,

Time
allowed

2

3 brs.

2hrs.

3 his.

3hrs.

Maxi-
mum
Marks

3

100

100

150

150

B.

C.

(1)

Optionals—•
Paper I.—Any one of the follow-

ing
(1) Indian Stratigraphy .
(2) Petrology. Igneous, Sedime-

ntary and Metamorphic

(2)

3 lii-s.

Paper 11—Any one of the follow-
ing 3 hts.
(1) Ore Genesis and Mcinl-

lic and Non-Maiallic
Minerals.

(2) Engineering Geology
and Ground Water Geo-
logy.

(3) Elementary Mining Methods
any recovery of metals and minrals.

Additional Optional {Jor Class
I Postn only).

Any wo of the following

(1) Mining Geology, Oie
Bencficiation and Mine-
ral Economics.

(2) Geology of Coal and oil
(3) Exploration Gcolohysks.
(4) Geochemistry, Phuiugco-

logy, Nuclear Geology.
(5) Tectonics.
(6) Advanced StrntiKraprry.
(7) Advanced Palaeountology.

3 his.
each

(3)

200

200

200
each

2. All papers must be answered in English.
3. Candidates must write the papers in their own hand. In

no circumstances will they be allowed the help of a scribe
to write answers for them.

4. The standard and syllabus of the examination will be
as shown in the attached schedule.

5. The Commission have discretion to fix qualifying marks
in any or all the subjects of the examination.

6. Marks will not be allotted for mere superficial know-
ledge.

7. Deductions up to 5 per cent of the miimum mark* lor
the written subjects will be made for illegible bandWritint.

R. Crodit will be |(iven for orderly, effective and exact
expression combined with due economy of words In all sub-
jects of the examination.

SCHEDULE TO APPENDIX I

Standard and Syllabus

The standard of the papers in English and General Know-
ledge and Current Affairs will be such m may be expected
of a science craduate. The papers on peological subjects will
be approximately of the M.Sc, degree standard of an Indian
University and questions will xenerallv be set to test the can-
didates grasp of the fundamentals in each subject.

The standard of the Additional Optional Papers wilt require
detailed knowledge as, applicable to Geological problems.

There will be no practical examination in any of the
subjects.

(I) English (including essay and precis-writing)

Questions to test the understanding, of and the power to
write English. Passages will usually be set for summary or
precis,

<2) General Knowledge and Current Affairs

General Knowledge including knowledge of current events
and of such matters of every day observation and experience
in their scientific aspects as may be expected of an educated
person who has not made a special study of any scientific
subject. The paper will also include questions on History t>X
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India and Geography of a nature which candidates should be
able to an&wer without special study.

(3) GEOLOGY [

Section I
Mineralogy.—Systematic study of minerals in regard to

their crystalline forms; physical, chemical and optical proper-
ties, their chemical composition and alteration product!.
General principles of optics, in relation to the study of
minerals under the microscope. Modes of occurrence and
origin of minerals.

Section II

Petrology.—Igneous rocks and their diversity. Theories of
petrogenesis—differentiation and assimilation. Mechanism of
intrusion and structure*. Micro-structures and textures in rela-
tion to the modes of formation of igneous rocks; their classi-
fication and nomenclature and relation in space and time.

Sedimentary rocks; their origin, classification and nomen-
clature; their mineralogicah. texutral and structural characters
and their petrographic interpretations.

Metamorphism; agents and kinds of metamorphism, grades
and facies of metamorphism; their characteristic features,
additive and metasomatic aspects of metamorphism. Meta-
morphic rocks and their nomenclature.

Section III

Economic Geology.—The process of ore genesis; different
classifications of mineral deposits. Mineral paragenetk and
structural relations. A study of metallic ores, fuels, non-
metallic (or industrial) minerals, rare minerals, building and
ornamental stones and road materials, and precious and semi-
precious stones in regard to their origin, occurrence, distribu-
tion and uses.

Section IV

Structural Geology.—Physical properties of rocks; stress and
strain ellipsoid, deformation and mechanics of deformation.
Lineation and criteria for recognizing tops and bottoms of
beds to determine order of superposition; conformable and
unconformable beds, overlap dip strike and outcrop variation
in outcrops with reference to dip of bed and slope of valleys.

Classification and description of folds, recognition of folds
m the field, causes and mechanics of folding.

Classification aod description of faults, effects of faults on
outcrops. Criteria for recognition, of fault*, cautM »md
mechanics of faulting.

Unconformities, inliers outliers, nappes, windows and
criteria for their recognition. Joints, their types and signi-
ficance.

NOTE.—Candidates may be required to answer a specified
number of questions from each of the above Sections.

(4) GEOLOGY II

Section, I

General Geology.—The history and development of the
science of geology and its different branches, the aims, method,
and applications of geology. The earth; theories of the origin
and evolution of the earth, of its interior and of its age.

Radioactivity and geology. Igneous action and its manifes-
tations.

Atmosphere, Hydrosphere, Lithosphere, and their consti-
tuents.

Geological agents—Hypogene—Ingenous activity, velcanoes,
their form and structure, their action, causes, results and frs>
ducts, and volcanic belts of the world. Earthquakes—nature,
origin and effects relationship to volcanoes and earthquake
belts of the world. Seismology—Principles, instruments and
records.

Epigene—-heat 'and cold, water, winds, ice and organic
agents; erosion, transportation and deposition considered with
each of the agents.

Mountains, their origin and structure geosynclines, isostasy.
Glaciers, rivers, and lakes; continental drift. Evolution ^f-
continents and oceanic basins.

Section 11

Palaeontology.—Fossils, their nature and modes of preser-
vation and uses. Distribution of the main groups in time.
Fauna and ffora in relation to the past climates and geo-
graphy. Importance _of the study of fossils in problems' pf
evolution. Study of the iinp.ortant genera of the invertebrate,
verebrate and plant fossils.

Section III

Stratigraphy.—Principles of classification and correlation of
geGlogical formations. Standard, European geological forma-
tion!, their lithological and palaeonts logical character*. Study
Of Indian stratigraphy, likewise but in greater detail physio-
graphic and climatic conditions of the different epochs and
systems. General knowledge of the foreign equivalents of
Indian formations.

Section IV

Sedimentology.—The origin of sediments, characters of
deposits: Terrestrial, fluviatile, marine, lacustrine, glacial,
organic etc. Influence of environment on sedimentation;
different types sedimentary environments and their characteris-
tic features. Palacurrents and their significance; Flysch and
Mokssee. Cycles of sedimentation and denudation.

. NOTE.—Candidates maa -be required to answer a specified
number of questions from each of the above Sections.
(5) INDIAN STRATIGRAPHY

Principles of -!-.:':;.f..phi KilioV.^. fossil content, order
of superpositior;. (i.:i>li".:.:.iii i:=i:c s..lie; standard European
Geological formations.

Chief division of Indian sub-continent—their physiographic,
• stratigraphic and structural features. Climate Peninsular and
Extra peninsular mountain ranges, rivers and lakes, glaciers.

Structure' and Tectonics of Indian sub-continent; Peninsula
—Dharwar (Aravalli), Eastern Ghats, Satpura and Maha-
nadi strike trends and their relative ages. Extra-peninsula—
Himalayan, arc, Burmese arc, Baluchistan arc, Origin of the
•Himalayas and of the Gangetic plains.

Archaean uroup; Distribution in the different parts of
Peninsula and the correlation of the Dharwars of the
different peninsular regions, Extra-peninsular Archaeans.
Mineral wealth of the Archaean.

Puranas—Cuddapah system and Vindhya system their
stratigraphy and their economic minerals.

The Palaezoic group : System from Cambrain to Carboni-
ferous, distribution, geological succession, and fauna of
each.

The Gondwana group : Introduction, nomenclature, extent,
Two fold division, Geological succession and details of
stratigraphy. Igneous rocks, Gondwanas in other continents,
structure of the Gondwana basins. Climate and sedimema-
tion. Permo-carboniferous flora. Palaeogeography. Economic
minerals of Gondwanas. Gondwana coal-fields.

The Upper Carboniferous and Permian systems in Hima-
layan and sub-Himalayan regions and their fauna. Upper
Palaeozonic unconformity.

The Triassic and Jurassic systems of the extrapeninsular
region and Jurassics of Kutch; Stratigraphy and faunal
characters in each.

The Cretaceous system of the extra-Peninsular region and
of Namada valley. Trichinopoly and other areas of the
Peninsula. Igneous rocks and earth movements of Cretaceous.

Deccan traps : Distribution and extent. Structural features.
Dykes and sills. Petrology, chemical characters, alteration
and weathering of traps. Lameta Beds. Inter-Trappeans and
Infra-Trappeans. Age. Economic geology.

The Tertiary group : Break-up if Gondwana land. Rise
of the Himalayas. Facies and distribution. The Eocene, Oil-
gocesne and Lower Miocene systems, their distribution
stratigraphy and fauna. Siwalik system—distribution, cons-
titution, climatic conditions, organic remains, divisions, cor-
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relation. The Pllesilocene system—Division's, glaciation.
J«do-Gangctic Alluvium. Laterite. Recent changes of lcveJ
along coasts.

(6) PETROLOGY, IGNEOUS, SEDIMENTARY AND
METAMORPHIC

The scope of petrology, a systematic description of the
more important groups of rocks.

The application o£ physical chemistry to igneous petrology.
The pha-ie rule, Equilibrium in silicate systems. Two cornpo-
nent and three component systems. Order of crystallisation
and intergrowths. Structures and textures of rocks and their
interpretation. The crystallization of magmas. Diversity of
iyueous rocks Pctrographic provinces. Magma tectonics.
Granitisation. Petrochemical calculations. Variation diagrams.
Origin of few important rock types.

Sedimentary rocks.—Their classification and characters
Sedimentary differentiation. The origin of sediments. Methods
of study of sedimentary rocks, including sampling and sepa-
ration of minerals of sedimentary rock sample; methods of
representation of the results of sedimentary mineral analysis,
mechanical analysis of sediments. The applications of sedi-
mentary petrography as in provenance studies, palaeogeo-
graphy structural interpretation and in industry. Sedimentary
environments.

Mvtnmoiplilc rocks.—The scope of metamorphism. Agents
of metamorphism. Types of metamorphism. The structures
of melamorphic rocks. Grades and fades, composite, hybrid
and injection genesis. Metamorphism in relatioD to magma
and orogeny.

(7) ORE GENESIS AND METALLIC AND NON-
METALLIC MINERALS

Ore Genesis.—The magma in its relation to mineral depo-
sits; orthomagmatic deposits—pegmatic deposits'—pyromota-
somatic deposits—hypothermal. raesothermal and epithermal
deposits.

Secondary enrichment : Oxidation, solution and precipita-
tion in the zone of oxidation—Oxidized deposits and gos-
sans—secondary sulphide enrichment.

Secondary deposits.—Deposits formed by mechanical pro-
cesses of transportation and concentration (detrital deposits).
Deposits produced by chemical processes of concentration in
bodies oE surface, water by reaction between solution
deposits formed by evaporation of bodies of surface water,
Mineral deposits resulting from processes of rock decay and
weathering. Deposits formed by concentration of substances
contained in the surrounding rocks by means of circulating
waters.

General.—The form, structure and texture of mineral
deposits—ore shoots. Classification of mineral deposits—
Structural control of mineral deposits—Geological thermo-
meters—-Metallogcnetic epochs and provinces.

Metallic Minerals,—The study of the following with
reference to origin, mode of occurrence, distribution In
India and uses :

Gold—Copper—Lead—Zinc—Aluminium — Magnesium—•
Iron—Manganese—Chromium—Strategic Minerals of India,

Non-Metallic Minerals,—Industrial geology; Refractories—
Abrasives—Ceramics and glass making materials—Fertilizers
—Natural paints and Pigments—Cements—Gem minerals.

The study of the following with reference to origin, mode
of occurrence distribution in India and uses ;

Mica.—Vermiculite—Asbestos—Barytes — Gypsum—Gar-
net—Corundum—Kyanite—Sillimanite— Ochre — Graphite—
Talc—Fluorspar—Beryl—Zircon,
Fuels

Coal—Origin and classification of coal—Occurrence and
distribution of coal in India—Indian reserves of coal—Con-
servation of coal in India,

Petroleum, Natural gas and Oil shale.—Tts origin and
accumulation—Gas and oil traps—Classification of oil and
gas reservoirs. Petroleum bearing regions of India—Search-
ing for new gases and oil fields.

Atomic energy minerals—Uranium and Thorium minerals.

(8) ENGINEERING GEOLOGY AND GROUNDWATER
GEOLOGY

Engineering Geology.—The role of a geologist in engineer-
ing works. Engineering properties of rock.—Specific gravity
porosity, sorptlon, compresive strength, lensile strength,
modulus of elasticity for rocks, modulus of compression
Poisson's ratio, residue! stresses, etc.

Rock deformation in nature, studies of the igneous, sedi-
mentary and melamorphic rocks in relation to bearing strength
of the foundation, resistance to sliding, water-lightness, grout-
ing requirements and weathering.

Engineering properties of soils and elements of soil mecha-
nics. Soil profile, soil moisture, size, shape and gradation of
soil particles, soil classifications—porosity, void ratio, degree
of saturation, permeability, density and unit weight of soil;
liquid, plastic, shrinkage and consistency limits, swelling and
expansion pressures, and shearing strength.

Dams.—And their classification, types of spillways with
their parts; forces acting on the dams and" their appurtenances,
foundation and abutment problems and reservoir areas pro-
blems; construction materials for dams. Methods of explora-
tion for dam sites.

Canal.—Investigations for canals, canal drains and canal
linings; sedimentation in canals and its control.

Tunnels,—Classification and nomenclature, Geological con-
siderations affecting choice and construction of tunnels,

Highways—Location and exploration for highways;
materials of construction.

Bridges.—Classification abutments and piers of bridges,
bridge foundations and geological considerations thereof.

Buildings.—General considerations and types of building
foundations and their geological aspects. Earthquakes ana
aseismic design. Landslides and other crustal displacements
and possibility of their prevention.

Groundwater Geology.—Sources of ground water, its
occurrence, and origin. Importance of meteorology in
hydrologic investigations. Hydrologic properties of water-
bearing materials. The water-table and its fluctutions. Free
and confined water.

Pressure surface, lowering of water table by pumping;
different methods of prospecting for ground water. Dr/lUng
water-wells, their classification and construction well records.
Hydraulics of wells.

Testing wells for yields, methods and equipment used.
Impurities and treatment of natural water. Use and conser-
vation of ground water.

(9) ELEMENTARY MINING METHODS AND RE-
COVERY OF METALS AND MINERALS

Introduction.—Economic minerals, their distribution, suffi-
ciency and production. A short histroy of mining.

Prospecting.—Surface and underground indications—geolo-
gical and geophysical methods. Prospecting by trenches test
pits and boreholes. Purpose of boreholes. Simple methods
of percussive and rotary boring. Computation of borehole
records.

Development of deposits.—Position shape and size of
of>enings, methods of1 driving or sinking of adits, inclines aBd
shafts, their temporary and permanent support. Ventilation,
illumination, pumping md safety measures during shaft sink-
ing. Sinking tools and equipment. Driving of main-haulage
roads and development heading their position, shape and
size. Driving of levels, crosi cuts, winzes and raises.

Methods of breaking rocks, use of explosive. Different
types of explosives their composition and uses. Gunpowder,
dynamite, gelignite, fuses, detonators and exploders. Methods
of examination of blasting holes, charging them, preparing
the charge. Blasting practices, precautions and difficulties.

Methods of working; open cast mining; development esta-
blishment of faces, production transportation safety, precau-
tions and protection agaiost rain and ground water

Coal mining methods : Elementary study of bord and pillar
system, panel system and long-wall system of working.'
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. Metal mining methods.—Elementary study of development
of ore deposits, simple methods of sloping and ore handling
in slopes. Support ot excavation. Timber and steel supports.
Their application for supporting shaft bottom haulage land-
ings, main roadways, the development of galleries and pro-
duction faces.

Methods of handling materials.—Haulage—Rope haulage?.
Haulage engines. Application of haulages on the surface and
underground. Winding-Elementaiy study of winding engines,
winding equipment and shaft fittings.

(10) MINING GfcOLOGY, ORE BENEFIC1AT1ON AND
MINERAL ECONOMICS

Mining Geology.—Relation of Geology to mining industry.
Field techniques of mining gcology-lhilling, Examination and
developing prospects, geological work at an operating mine.
Laboratory methods employed in mining geology. Interpreta-
tion correlation and use of field data. Preparation of maps,
models, illustrations and their uses. Writing of reports.

Prospecting : Regulations, ilcld-equipmeni method of trans-
portation, field tests and measurements; Guides—rhysiogru-
phic, mineralogical, stratigraphic, lithologic and structural—
for location ot ore deposits. Targets and loci. Methods of
surface and underground prospecting including pdl tthaft
trench sinking, bulldozing, borehole drilling, sampling and
asayinjf methods. Fundamentals of geophysical, geochcrui-
cal and geobotanicul prospecting.

Methods of mining, including openpit, aluvial and under-
ground methods. Support of excavations. Elementary ideas
about explosives usccl for rock-breaking and blasting. Trans-
portation and hoisting- Mine drainage and pumping. Ven-
tilation and illumination. Mine organisation. Management.
Safety works, Mine laws.

Mine examination, theory and methods of sampling
Salting aDd its safeguards. Treatment of samples, sampling
calculations. Calculation of ore reserves. Determination of
coat of mining, capital expenditure and amortization. Deter-
mination of present value. Estimation of the future costs and
profits und the life of a mine. Valuation of a prospect
Preparation of a valuation report.

Ore bmeficiation.—Nature and scope. Relation to smelt
ing utility. Properties of minerals in relation to their
dressing. Preliminary process of concentration, such a-s
crushing, grinding and sizing, Preliminary washing and sort-
ing heavy fluid separation, jigging, tabling, noccululion and
dispersion, floatation and agglomeration, electrostatic and
centrifugal separation amalgamation and heat treatment
methods; treatment of concentrates by dewatering, filtration,
drying and thickening methods; dressing systems and plants;
flow sheets of common types. Application of ore microscopy
to ore benefidalion teach niques,

Dnsslnu of metallic ore*,—-Sulphide ores, nonsulphide ores
and nalivemetals—Gold, Silver, Copper, Lead, Zinc, Manga-
nese, Tin, Titanium and Chromium.

Dressing of nun-metallic ores.—Graphite bariles, gypsum,
steatite clays and coal. Coal washing with special emphasis
on Indian conditions.

Mineral Economics.—Definition; importance of minerals-
In national economy, pattern of mineral relationships, geo-
graphic and political factors in mineral use, features peculiar
to mineral industries, economic factors common to mineral
and manufacturing industries. Demand, supply, cartels, subs-
titutes, market speculation and production costs, changing
mineral requirements; international nature and movement of
rftjneral, trade restrictions, tariffs, quotas and embargoes, pro-
duction'incentives, foreign development and exploitation of
mineral raw materials, strategic, critical and essential minerals.
National mineral policy. Mineral concession rules in India.
Mineral production of important minerals in India.

Total world resources, reswves and production of impor-
tant minerals, importance of steel and fuels in modern eco-
nomy, impact of atomic energy on conventional fuels.

(11) GEOLOGY OF COAL AND OIL

Coal—Varieties ol coil, origin and mode • ! occurrence
of coal, Physical characters and chemical constituents of coal.
Blanded constituents of coal, their characters and identifica-
tion classification and rank and grade of coal. Washing of
coal and briquetting. Carbonisation. Coal petrography.

Mining of Coal.—Elementary study of coal mining methpdj.
Structural features of coal seams. Conservation of coal, iJtti-
lisation of coal.

Methods of sampling of coal in mines and In laboratory.
Ultimate and proximate analysis of coal. Determination of
caking index and calculation of calorific value. Prospecting
of coil and valuation of coatbeiring landi.

A detailed study of the coal fields of India will particular
reference to their distribution, grades, exports and imports,
restiTti and future prospects. Coil-bearing formitiotii and
regions of ihe world.

Petroleum.—Occurrence of oil and natural gas*—surface
and subsurface; reservoirs »md petroleum pools, Geologjc his-
tory, origin, migration and accumulation, Petroleum provinces!-
Petroleum prospecting, geological and different geo-phyjical
methods, Features of oil drilling. Method of estimating oil
recoveries as also of reserves, uses of associated product.

A detailed study of the oil-bearing regions of the Indian
sub-continent with particular reference to Assam. Prospects
of oilfinding in other parts of India. Distribution of oil and
gas fields in the world and known oil and gas reserves.

NotL.—Candidates may be required to answer two-thirds
of the required number of questions from Oil Geology part
and one-third from the Coal Geology par!.

(12) EXPLORATION GEOPHYSICS

Fundamental principles of exploration geophysics.
Gravity Prospecting.—Factors causing variations in gravity,

latitude effects. Absolute gravity measurements—the pendu-
lum—theory and recording methods. Gravlmeters—design
and operating principles, types of gravimetars, calibration,
levelling and photogrammatric mapping field operations—drift
cure «nd closure, corrections and fleld calculations, Eotyo!
torsion balance—theory of torsion balance. The gradients
o[ gravity and the curvature condition of equipotential sur-
faces. Gravity calculations and interpretation. The source
of gravity variations gravity effects of geometrical forms;
graphical and numerical computation methods; Depth etthna-
Uon; Relation of gravity anomalies to geologic structure.

Magnttlc rronptctmg.—YlitXotj of magnetic prospectinc,
theory ol earth inductor, dipneedle ind Hotchkiw superdjp
Field variometers—their description, theory, calibration. Field
operation, correction; and reduction of field data. Magnetic
surveyn, quantities measured by vertical and horizontal mag-
netometers.

Magnetic anomalies and interpretation—source of magnetic
variations, magnetic interpretation; the relation between mag-
netic and gravitational effects. Relation between vertical
magnetic and curvature effects for irregular forms; magnotic
effects of burried well casing; applications of magnetic pros-
pecting; depth estimation. Illustration of magnetic surveys.

Airborne matf/iefowcfcr.—Instrumentation, operating pro-
cedures; interpretation of aeromagnetic data; advantages and
limitations of aeromagnetic surveying, results of some typical,
aeromagnetic surveys.

Electrical Prospecting.—Classification of methods. Sponta-
neous polarisation method, operational principle, field equip-
ment, measurement and interpretation; results of fields work.

Equipotential line methods.—Introduction; layout of Survey;
relative merits of A.C. & D.C., point and linear electrode
•system, interpretation of results.

A.C. potential ratio method.—Field operations; plotting and
interpretation of results; application of ratio-meter to com-
parison of magnetic fields; the two coil system of balancing:
theoretical considerations.

Resistlvltv methods.—Operating principles; fundamental
derivations of current flow; larger problems, electrode confi-
gurations; depth estimation near surface inhomoeoneities,
Analysis of resistivity data; Field procedure and equipment;
examples of field work.

Electromagnetic methods—Physical principles; measure-
ment of magnetic fields; conductive equipment for energising
the ground; magnetic measuring equipment. Inductive mea-
surements search coils; directional properties, inductive equip-
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mem; horizontal und vertical loop methods—apparatus, ope-
ration, field procedure and plotting and interpretation of
remits.

Absorption of electromagnetic waves,—Phase of Secondary
Held elliptical polarisation. Compounding oE elliptical fields;
field of horizontal loop; use of double toils when secondary
fields of jjreat magnitude are obtained.

Seismic Prospecting,—Methods of seismic prospecting—(a)
General consideration source of energy, energy transmission,
periods, transmission of shot instant; (b) Fan shooting
method; (c) Refraction method, travel times on single and
multiple horizontal and inclined contacts; (d) Reflection
method. Instruments travel times average velocity, calcula-
tion and interpretation. Reduction of seismic observations;
weathering corrections.

Elementary theory, description and calibration of seismo-
Eiar>hs lime marking; recording equipment; magnetic tape
Recording equipment for seismic prospecting. Seismic field
operations; the defector spread; multiple and pattern shooting,
Shot hole drilling; explosives—various types used, electrical
firine circuits, care in handling explosives, safety regulations.
Surface velocities marking seismograph records; mapping the
results; interpretation of results; limitations of seismograph
mapping.

RdtUoacth'f Prospecting and WelULoging Method*—
Radioactive methods; Methods of radioactive~ prospecting;
portable radiation mclcrs and scientillometers, Radiometric
surveys. Airborne surveys. Applications of radio-active
methods.

Electrical logging; Resistivity and self potential measure*
rnents, electrode configurations; electroultration; electrochemi-
cal interpretation. Instrumentation.

Temperature measurement in bore-holes, gradients; water
and cement logging.

Radioactivity well-logging, theory; instrumentation; inter-
pretation; typical response curves; effect of casing. Neutron
logging. Comparison of radioactivity nnd electrical logs.
Applications and field examples.

(13) GEOCHEMISTRY, PH0TOOEOL0GY A NUCLEAR
GEOLOGY

Geochemistry.—Scope of Geochemistry; age, origin and
composition of the universe; composition of meteorities, cos-
mic abundance of elements, origin of elements; structure
and composition of the earth, primary geochemical diffe-
rentiation of the estth, geochemical classification of the
elements.

Principles of crystal structure, different classes of bonds,
ionic radius, coordination number, structure Of silicntes iso-
morphism atomic substitution and polymorphism.

Magmatism and igneous rocks, crystallisation of a magma,
Goldschmidts rules of camouflage, capture and admittance,
minor elements in magnetic crystallisation, residual solutions
and pegmatites, volatile components of a magma, magma-
tism und ore deposition.

Geochemistry of sedimentation, Goldieh'» stability acriei,
Physico-Chemlcal factors In sedimentation, ionic potential,
hydrogenion concentration, oxidation—reduction potential, col-
loidal processes, products of sedimentation,

Mclamorphism as a geochemical process, mineral transfor-
mations and the facies principles, ultrametamorphism.

The geochemical cycle.

Geochemistry of Li, No, K. Rb, Cu, Ag. Au. Be, MB, Ca.
Sr Ba, Zn, Cd, Hit, Al, Se, rare earths, Ga, In, C, Si.
Ge, Sn, Pb, Ti, Zr, Hf, Th, N, P, As, Sb, Bi,
V. S, Cr, Mo; W, U, F, Mn, Fe, Co and Ni.

Elementary principles of geochemieal prospecting.
Photoueology.—Photo reading and interpretation; instru-

mentation and measurements study of mosaics, interpretation
of physiography, stratigraphy and structure; use of aerial
photogrspns in geological mapping; interpretation of aerial
photographs in petroleum jeologv mining geology engineer-
ing geology and hydrological »tudies.

Nuclear Geology.—Radio Activity; oc p and v' ray», their
properties; qualitntive discussion on the decay theoritt, Artifi-
cial radioactivity, nuclear accelerauus, nuclear reactions, nu-
clear energy and its peaceful u^es.

Detailed study of the mineials of Uranium, Thorium, Bery-
llium and the rare earths wiih reference to their composition,
properties, origin, mode ol occurrence, distribution, political
control, prospecting (the Geigcr Counter and its applications),
uses, tests, prices and market.

Portable radiation meters and scientillometers. Radiometric
surveys. Applications of radioactive methods.

(14) TECTONICS

The origin of continents and oceans, Paiaeogeogranhic
conditions during cuch of I he chief epochs of the earth's
history. Earth movements, epeirogeny and mounuiin-build-
ing and their influence on sedimentation Alpine and Hima-
layan Orogenies and latest developments on tectonic approach
to continental drift. Geological Cycles. Structural units of
the earth's crust. A detailed study of the structural and tec-
tonic history of Tndia.

(13) ADVANCED STRATIGRAPHY

The principles of stratigraphy. Geological record and its
imperfections. Sea-level and custatic movements. The classi-
fication of rocks by age, l.ithology, The use of fossils incor-
relalion. Homotnxis and contemporaneity. Climatic variations.
The distribution of animals and plants. The permanence of
oceans and continents, The stratisraphical units. The oro-
genetic succession.

The Pilmeval era—Indian Pie-paleozoic—the Dharwar
system. Purana group, l.ewisians, Moinians. Dalradians of
British Isles, I.aurentian, Huronian and Keweenawan systems
of Canada. Equivalents in Africa, Australia and the United
States.

The Palaeozoic era—general succession and funna in each
of the syslcms of the era, namely Cambrian, Ordovician,
Silurian, Devonian, Carboniferous and Permian, along with
the distribution of rocks of each of these systems in the
world. Flora of the Devonian. The Old Red Sanditoae—
the terrestrial representative of this period. The Devonian
Tectonic. The flora of fhe Carboniferous, The Gondwana
land comprising India. Australia, Africa, und Eastern .South
America and its rock formations for Carboniferous and late
periods with their flora.

The Meso70ic era—The distribution of Ihe Triassic lurassic
;ind Cretaceous systems in the world and the 'life' In each.

The Gainozoic group—General features. Succeuioa, mad
fauna and flora in each of its systems,—-Eocene, Ollgocene,
Miocene, Pliocene and Pleistocene, Glaciations, and their
correlation.

lnterglacial deposits.—A study of the distribution of land
and sea in each of the different geological periods of the
earth's liistoiy.

Orogeny.—Main European organic systems—Caledonian,
Hcrcyninan (or Variscan) and Alpine, and their divisions into
epochs—-Their American and other equivalents,

(16) ADVANCED PALAENOTOLOGY

Paittenotalogy.—Definition, the organic world, the animal
kingdom; classification of animals thjeir habitah and habits,
Definition of fossil. Nature of fossil record—uses of fossils.

Invertebrate Palaenotologv

Perifera.—Introduction nature of the animal—Fossiliiation
and Radiolaria—nature of the organism growth and reproduc-
tion and types of tests and their formation; classification and
gcolofiical history.

Perifera.—Introduction nature of the animal—Fossilisation
classification and geological history and distribution.

Coelenieralu.—Introduction, classification—Hydozoa, StTO-
matoporoidea. Scyphozoa and Anthozoa and its sub-class**:
Coelenterata as rock builders and theft geologic history and
evolution.
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Bryozoa,—General characteristics and morphology. Geolo-
gic history and evolution.

Brachiopoda.—Introduction—Hie animal, Ontogney, the
Shell—its general morphology, external and internal morpho-
logy of the valves, composition and structures of the shell,
classification, geologic historv Nature and ulratlgraphic use
of fossil hrachiopoda.

Mollusca.—rl he animtil, Ihe shell, its development, modifi-
cation in its shape, structure and compositions; Hingeline
structures, dentition, classification, Lamellibranhia—animal,
shell classification evolution and geologic history. Gastro-
poda—General considerations morphology if soft parts, the shell
and classification. Nature of fossil «astropoda. Cephalo-
poda—Nautilus, Architecture and structure of cephalopod
shells; classifications—Nautilo^a. Ammonojdea; Geologic
history of cephalopoda. Ontogeny, straligraphic range, nature
of fossil record of the cephalopoda. Geologic history of the
Moiluscu.

Arihopoda.—Classes, Crustacea and Archnoidea. Trilobita;
morphology and exoskelcton, clarification, ontogeny and
phylogeny, fossil record and slratigraphlc range. Insecta;
geologic history, evolution and orgin of the Arthopoda,

Echinoderma; Morphology, the skeleton and classification.
Cystoidea, Crinoidea—Morphology and skeleton, Echinoidea;
Soft Parts, the test, ecology, stratigraphic range and geologic
history. Holothuroidea, phylogeny of the echinoderma.

Hemichordata :

Graptolithina.—Nature of the skeleton, classification, colo-
nial development, geologic history and biologic affinities.

Vertebrate Palaeontology

Animals with backbones.—The sequence of vertebrates
through geologic time; classification.

lawless vertebrates.—The ostracoderms, and their evolu-
tionary position. Placoderms.

Fishes.—Bony fishes, air breathing fishes, lung fishes.
Appearance of the amphibians—labyrinthodonts.

Distribution of the early vertebrate—bearing sediments.
Reptiles, their classification. Dinosaurs. Flying reptiles and
Birds. Mesozoic era and its varied faunas.

Mammals.—Marsupials. Placentals. Evolution of the Pri-
mates. Carnivores Ungulates, Perissodactyls, Artiodactyls,
elephants and their kin. Evolution of Horse; mankind.

PalaeObotany.—Elementary principles. A study of the
flora of the past geological periods with particular refemece
to the Gondwanas of Tndia.

APPENDIX IT

REGULATIONS RELATING TO THE PHYSICAL
EXAMINATION OF CANDIDATES

[These regulations are published for the conyenienc* of
candidates and in order to enable them to ascertain the pro-
bability of their coming up to the required physical standard.
The regulations are also intended to provide guide lines to
the medical examiners and a candidate who does not satisfy
the minimum requirements prescribed in the regulations
cannot be declared fit by the medical examiners. However,
while holding that * candidate is not fit according to the
norms laid down in these regulations, it would be permissi-
ble for a Medical Board to recommend to the Government of
India for reasons specifically recorded in writing that he
may be admitted to service without disadvantage to Govern-
ment.

2. It should, however, be clearly understood that the
Government of India reserve to themselves, absolute discre-
tion to reject or accept any candidate after considering the
report of the Medical Board. For the disabled ex-Defence
Services personnel, the standards will be relaxed consistent
with the requirements of the posts].

1. To be passed as fit for appointment a candidate must
be in good mental and bodily health and free from any
physical defect Ukely to interfere with the efficient perfor-
mance of the duties of his appointment.

2. In the matter of the correlation of age, height and
chest girth of candidates of Indian (including Anglo-Indian)
race, it is left to the Medical Board to use whatever correjF
lion figures are considered most suitable as a guide in the
examination of the candidates, if there be any disproportion
with regard to height, weight, and chest girth, the candidate
should be hospitalised for investigation and X-Ray of the
chest taken before the candidate is declared fit or not fit by
the Board.

3. The candidate's height will be measured as follows :—
He will remove his shoes and be placed against the

standard with his feet together and the weight
thrown on the heels and not on the toes o r other
sides of the feet. He will stand erect without
rigdily and with the heels, calves, buttocks nnd
shoulders touching the slandard; the chin will be
depressed to bring the vertex of the head level under
the horizontal bar, and the height will be recorded
in centimetres and parts of a centimetre to halve*.

4. The candidate's chest will be measured as follows : ~

He will be made to stand erect with his feet together
and lo raise his arms over his head. The tape will
be so adjusted round the chest that its upper edge
touches the inferior angles of the shoulder blades
behind and lies in the same horizontal plane when
the tape is taken round the chest. The arms will
then be lowered to hang loosely by the side and care
will be taken that the shoulders arc not thrown
upwards or backwards so as to displace the tape.
The candidate will then be directed to take a deep
inspiration several times and the maximum expan-
sion of the chest will he carefully noted and the
minimum and maximum will then be recorded in
centimetres thus 84-89, 86-93.5 etc. In recording
the measurements fractions of less than half n
centimetre should not be noted,

N.B.—The height and chest of the candidate should be
measured twice before coming to a final decision.

5. The candidate will also be weighed and his weight
recorded in Kilograms; fraction of half a Kilogram should
not be noted.

6. The candidate's eye-sight will be tesrted in accordance
with following rules. The result of each test will be
recorded,

(i) General.—The candidate's eyes will be submitted to
a general examination directed to the detection of
any disease or abnormality. The candidate will be
rejected if he suffers frim any squint or morbid
conditions of eyes, eyelids or contiguous structures of
such a sort as to render or are likely at a future
date to render him unfit for service.

(ii) Visual Acuity.—The examination for determining
the acuteness of vision includes two tests, one for
the distant, the other for near vision. Each eye
will be examined separately.

There shall be no limit for minimum naked eye vision but
the naked eye vision of the candidate shall; however, be
recorded by the Medical Board or other medical authority in
every case as it will furnish the basic information in regard
to the condition of the eye.

The standards for distant and near vision with or without
glasses shall be as follows :—-

Better eye
6/9 or
6/6

Distant Vision

Worse eye
6/9 or
6/12

Near ' Vision

Better eve Worse eve
0 -6 0 •((

NOTE (1).—Total amount of Myopia (including the cylinder)
shall not exceed—4.00D. Total amount of
Hypermetropla (including the cylinder) shall not
exceed-(-4.00D.
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NOTE (2).—Fundus Examination: Wherever possiblefundus
examination will be carried out at the discretion
of the Medical Board and results recorded.

Noii. (3).-—Colour vision : (i) The testing of colour vision
shall be essential.

(ii) Colour perception should be graded into a higher
and a lower grade depending upon the size of

the aperture in ths lantern as described in the
table below :—

Higher lowej
Grade Grade Grade

of of
Colour Colour

perception perception

1. Distance between the lamp and
candidate . . . . 4 - 9 meties 4-9 metres

2. S ize of aperture . . 1 - 3 mm. 13 mm.
3. Time of Exposure . . . 5 sec. 5 see.

For the services concerned with safety of the Public, e.g.,
pilots, drivers, guards, etc., the higher grade of colour vision
is essential but for others the lower grade of colour vision
should be considered sufficient. The same standards of colour
vision should be applicable in respect of all engineering
personnel in whose case colour perception is considered
essential irrespective of the fact whether their duties involve
field work or not.

(iii) Satisfactory colour vision constitutes recognition with
ease and without hesitation of signal red, signal green and
white colours. The use of Ishihara's plates, shown in good
light and a suitable lantern like Edrige Greens shall be con
sidered quite dependable for testing colour vision. While
either of the two tests may ordinarily be considered sufficient,
in respect of the services concerned with road, rail and air
traffic, it is essential to carry out the lantern test. In doubt-
ful esses where <t candidate fails to qualify when tested by
only one of the two tests, both the tests should be employed.

NOTE (4).—Held of vision.—The field of vision shall be
tested by the confrontation method. Where Such test gives
unsatisfactory or doubtful results the field of vision should
be determined on the perimeter.

NOTE (5 K—Night Blindness.—Night Blindness need not be
jested as a routine, but only in special cases. No standard test
for tlie testing of night blindness or dark adaptation is pres-
cribed. The Medical Board should be given the discretion
to improvise such rough tests, e.g., recording of visual acuity
with reduced illumination or by making the candidate recog-
nise various objects in a darkened room after he/she has been
there for 20 to 30 minutes. Candidates' own statements
should not always be relied upon, but they should be given
due consideration.

NOTE (6).—(a) Ocular conditions other than visual acuity.
—Any organic disease or a_ progressive refractive error which
is likely to result in loweTinst the visual acuity should be
considered as a disqualification.

<b) Trachoma.—Trachoma unless complicated shall not
ordinarily be a cause for disqualification.

(c) Squint.—Where the presence of binocular vision is
essential squint, even if die visual acuity is of a prescribed
standard, should be considered as a disqualification.

Id) One-eyed persons.—The employment of one-eyed in-
dividuals is not recommended.

"' Blood Pressure

Itm Board will use its discretion regarding Blood Pressure
A rough method of calculating normal maximum systolic
pressure is as follows :—

(\) With youn.a subjects 15—-25 yean of age the
average is about 100 plus the age.

;ii) With subjects over 25 years of aee the general rule
of 110 plus half the age seems quite satisfactory.

NJB.—As a general rule any systolic pressure over 140 mm
and diastolic over 90 mm should be regarded as suspicious
and the candidate should be hospitalised by the Board before
giving their final opinion regarding the candidate's fitness or
otherwise. The hospitalisation report should indicate whether
the rise in blood pressure is of a transient nature due to ex-
citement etc., or whether it is due to any organic disease.
In all such cases X-Ray and electrocardiograpnic examina-
tions of heart and blood urea clearance test should abo be
done as a routine. The final decision as to the fitness or
otherwise of a candidate will, however, rest with the Medical
Board only.

Method of taking Blood Pressure

The mercury manometer type of instrument should be
used us a rule. The measurement should not be taken With-
in fifteen minutes of any exercise or excitement. Provided
the patient and particularly his arm is relaxed, he may be
either lying or sitting. The arm is supported comfortably
at the patient's side in a more or less horizontal position.
The arm should be freed from clothes to the shoulder. The
cuff, completely deflated, should be applied with the middle
of the rubber over the inner side of the arm and its lower
edge an inch or two above the bend of the elbow. The follow-
ing turns of cloth bandage should spread evenly over the fc»g
to avoid bulging during inflation.

The brachial artery is located by palpitation at the bend
of the elbow and the stethoscope is then applied lightly and
centrally over it below, but not in contact with the cuff. The
cuff is inflated to about 200 m.m. Hg. and then slowly deflat-
ed. The level at which the column stands when soft succes-
sive sounds are heard represents the Systolic Pressure. When
more air is allowed tb escape the sounds will be heaTd to in-
crea&c in intensity. The level at which the well-heard clear
sounds change to soft muffled fading sounds represents the
diastolie pressure. The measurement should be taken in a
fairly brief period of time as prolonged pressure of the cuff
is irritating to the patient and will vitiate the readings. Re-
checking, if necessary, should be done only a few minutes
after complete deflation of the cuff. (Sometimes, as the eaff
is deflated sounds are heard at a certain level; they may
disappear as pressure falls and reappear at still lower towel.
This silent Gap may cause error in reading).

8. The urine (passed in the presence of the examiner)
should be examined and the result recorded. Where a Medical
Board finds sugar present in a candidate's urine by the usual
chemical tests, the Board will proceed with the exami-
nation with all its other aspects and will also specially note
any signs or symptoms suggestive of diabetes. If, except for
the glycosuna, the Board finds the candidate conforms to the
standard of medical fitness required, they may pass the candi-
date "fit subject to the glycosuna being non-diabetic" and
the Board will refer the case to a specified specialist in
Medicine who has hospital and laboratory facilities at bis
dispoal. The Medical specialist will carry out whatever ex-
amination, clinical and laboratory, he considers necessary
including a standard blood sugar tolerance test and, will sub-
mit his opinion to the Medical Board, upon which the Medi-
cal Board will base its final opinion "fit" or "unfit" The
candidate will not be required to acpear in person before the
Board on the second occasion. To exclude the effects of
medication it may be necessary to retain a candidate for
several days in hospital, under strict supervision.

9 A woman candidate who as a result of test is found
to be pregnant of 12 weeks standing or over, should be
declared temporarily unfit until the confinement is over She
•should be re-examined for a fitness certificate six weeks after
the date of confinement subject to the production of a
medical certificate of fitness from a registered medical prac-
titioner. ^

10. The following additional points should be observed :
(a) that the candidate's hearing in each ear is good aid

that there is no sign of disease of the ear Tn case
it is defective the candidate should be examined by
the ear specialist. Provided that if the defect in
hearing is remediable by operation or by use of a
hearing aid, a candidate cannot be declared unfit on
that account provided he/she has no progressive dis-
ease in the ear:

(b) that his speech is without impediment:
(c) that his teeth are in pood order and that he/she

is provided with dentures where necessary for eflec-
V- - ^ I C T I ' 7 1
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tivo mastification (well filled teeth will be considered
as sound);

(u) that the chest is well formed and his chest expansion
sufficient; and that his heart and lungi are sound;

<e) that there is no evidence of any abdominal disease;

(f) that he is not ruptured;
(if) that he does not suffer from hydracele, severe degree

of varicocele, varicose veim or pile*;
(h) that his limbs, hands, and feet aire well formed anil

developed and that there is free and perfact motion
of nil his joint1;

(i) that he does not suiter fipm q.ny inveterate skin
disease;

Ij) that thore is no congenital malformation or defect;
(k) that he does not bear traces of acute or chronic

disease pointing to an impaired constitution;
(1) that he bears marks of efficient vaccination; and
(m) that he is free from communicable disease.

11. Radiographic examination of the chest should be done
us a routine in all cases for detecting any abnormality of the
heart and lungs, which may not be apparent by ordinary
physical examination.

When any defect is found it must be noted in the Certi-
ficate and the medical examiner should state his opinion
whether or not it is likely to interfere with the efficient
performance of the duties which will be required of the can-
didate.

NOTE.—-Candidate are warned that there is no right of
appeal from a Medical Board, special or standing, appointed
to determine their fitness for the above posts, jf, however.
Government are satisfied on the evidence produced before
them of the possibility of an error of judgement in the deci-
sion of the first Board, it is open to Government to allow an
appeal to a second Board. Such evidence should be submitted
within one month of the date of the communication in which
the decision of the first Medical Board is communicated to the
candidate otherwise no request for an appeal to a second
Medical Board will be considered.

It any medical certificate is produced by a candidate as a
piece of evidence about the pos.fbility of an error of judge-
ment in the decision of the first Board, the certificate will not
be taken into consideration unless it contains a note by the
medical practitioner concerned to the effect that it has been
(riven in full knowledge of the fact that the candidate has
nlrcady been rejected as unfit for service by the Medical
Board,

Mrdical Board'.'! Report

The following intimation is made for the guidance of the
Medical Examiner.

The standard of physical fitness to he adopted should make
due allowance for the a»e and length of service, if any, of
the candidate concerned.

No person will he deemed qualified for admission to the
public service who shall not satisfy Government, or
the appointing authority, as the case may be, that
he has no disease constitutional affection, or bodily
infirmity unfitting him, or likely to unfit him for
that service.

Tt should be understood that the question of fitness in-
volves future ;is well as the present and that one of
the main objects of medical examination is to secure
continuous effective service, and in the case of
candidates for permanent appointment to prevent
early pension or payments in case of premature
death. It is at the same time to be noted that the
question is one of tho likelihood of continuous
effective service, and that rejection of a candidate
need not be advised on account of the presence of
,\ defect which in only a small proportion of cases is
found to interfere with continuous effective service

A lady doctor will be coopted as a member of the Medi-
cal Board whenever a woman candidate is to be
examined.

Candidates appointed to the posts of Geologists (Jr.) an.l
Assistant Geologists are liable for field service in
or out of India, In the case of such a candidate.
the Medical Board should specifically record thcif
opinion as to his fitness or othsrwi* lor field
service,

lha leporl ot the Mcdictl Bo.iid should he tre.ued as
confidential,

In case where a candidate is declaied unfit for appoint-
ment in the Government service, the grounds for
rejection may be communicated lo llic candidate in
hrn;ul terms withnuf K'vi"c minute details retr,w<1)ra-
the defects pointed out by the Medical Board.

In ibises where .i Medici] Bi>ard considers that a minor
disability disqualifying a candidate for Government
seivice can be cured by treatment (medical or sui-
t;icul) .i statement lo that effect should be recorded
by the Medical Board.

1 here is no objection to a candidate beinR informed
of the Board's opinion to this effect by the appoint-
ing authority and when a cure has been effected it
will be open to the authority concerned to ask for
another Medical Board.

In the case of candidates who are w be declared
"Temporarily Unfit' the period specified for re-
examination should not ordinarily exceed six
months at the maximum. On re-examination after
the specified period these candidates should not be
declared temporarily unfit for a further period but
.c final decision in recard lo tfieir fitness for appoint-
ment or otherwise should be Riven

C.i) Candidate's statement and declaration.
1 he candidate must make the Statement required bclgw

prior to his Medical Examination and must sign Ihe Declara-
tion appended thereto. His attention is specially directed
to the Warning contained in the Note below :--

1. State your name in full (in block letters)

2. State your age and birth place . . . .

2. («) Do you belong to races such as Gorkhas, Garwalis,
Assamese, Nagdland Tribals etc. whose average
height is distinctly lower. Answer 'Yes' or 'No'
and it the answer is 'Yes' stale the name of Ihe
race.

?. in) Have you ever had small-pox, intermittent or anv
other fever, enlargement or suppuration of glands,

spitting of blood, asthma, heart disease, lung.
disease, fainting attacks, rhenumatism appendicitis

OR
(/i) any other disease or accident requiring confinement

to bed and medical or surgical tieatment ?
4 When were you last vaccinated ?
5 Have you suffered from any [orm of nervousness due

to over work or any other cause ?
6 Furnish the following particulars concerning your

family.

Father's age
if living, and
state nf
health

Father's ape
at death a"d
cause of death

No. of bcn-
theis hvhv.
ihrrir nvs

,ind state of
health

No of hro-
i hers dead
afes ;it and
cause of death
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Mother's
if Kving

f state of
heart*

age
and

Mother's age
at death and
cause of death

No. of sisters
living their
ages and state

of
health

No. of sisters
dead, their
ages at and
cause nf death

/. nave you Deen examined by a Meuicarl Board betore >
8. If answer to the above is 'Yes' please state what Ser-

vices/posts you were examined for ?
9. Who was the examining authority ?
10. When and where was the Medical Board held ?
11. Results of the Medical Boards' examination, if com-

municated to you or if known
I declare all the atoove answers to be, to the best of my

belief, true and correct.

Candidates Signature

Signed in my presence.
Signature of Chairman of the Boaid.

N O T E : — T h e c a n d i d a t e w i l l b e h r ! J • : . ^ - ~ ' . ' • ' • , • " • ' • : ,

a c c u r a c y o f t h e a b o v e s t a t e m e n t . B y * . ' . . " . « . i : ' » : • > " . < r i

i n f o r m a t i o n h e w i l l i n c u r t h e r i s k o f I • • , • • > • ' • ! . . : > ; • > : : • • , • • •

and, if appointed, of forfeiting all claims to superannuation
Allowance or Gratuity.

(b) Report of the Medical Board on fName of candidate)
physical examination.

1. General development: Good Fair
Poor

Nutrition : Thin Average. . . . . . Obsese
Height (without shoes) Weight

Best weight When ?
Any recent change in weight
Temperature

Girth of Chest:—
( I) (After full inspiration)
(2) (After full expiration)

2. Skin : any obvious disease
3. Eyes

(1) Any disease
(2) Night blindness
(3) Defect in colour vision
(4) Field of Vision
(5) Fundus Examination
(6) Visual Acuity
(7) Ability for sterescopic fusion

Acuity nf
. vision

Distant
V ision

RE
LE

Nesr Vision
RE
LE

Hypermetropia
(Manifest)

RE
LE

Nuke*.'
eye

Wilh
passes

Strength of
glasses

S.Cyl. Axis

4. Ears : Inspection Hearing : Right Far
Left Ear

5. Glands Thyroid
6. Condition of teeth
7. Respiratory system : Does physical examination teveal

anything abnormal in the respiratory organs ?
If yes. explain fullv

8. Circulatory System :
(a,i Heart any organic lesions ?

Rate : Standing . . After
hopping 25 times 2 minutes arter
hopping

i b i Blood Pressure : Systolic Diastolic

Abdomen: Girth
Tendei ness

Hernia

fa) Palpablv Liver Spleen
Kidneys Tumours

fb) Haemorrhoids Fistula
10. Nervous System : Indications of nervous or menial

disabilities
11. Loco-Motor System : Any abnormality

12. Genito Urinary Svstem : Anv evidence of- Hydro-
cele, Varicocele, etc.

Urine Analysis :
fa) Physical appearance ,..
(b) Sp. Gr
(c) Albumen
(d) Sugar
(e) Casts
(f) Cells

13. Report of X-Rav Examination of Chest

14. Is the'e anything in the health of the candidate likely
to render him unfit for the efficient discharge of his duties in
the service for which he is a candidate ?

NOTE- The Board should record their findings under one
she is pregnant of 12 weeks standing or over, she should be
declared temporarily unfit, vide regulation 9.

15. (a) For which services has the candidate been examin-
ed and found in all respects qualified for the efficient and
continuous discharge of his duties and for which of them is
he considered unfit ?

(b) Ts the candidate fit for FIELD SERVICE

NOTE.—The Board should record their findings under one
nf the following three categories :

(i) Fit
(ii) Unfit on account of

(iii) Temporarily unfit on aceoiml of

President • •.,
Member

Place
Date



1 4$ THE GAZETTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1893) [PART I - S E C . I

APPENDIX IU
Brief particulars relating to the posts for which recruit me nt

is beinjj made through this examination.

1 Geologist (Junior), Class I—

la) Candidates selected for appointment will be appointed
on probation for u period of two vcars, which may be
extended, if necessary.

<b) Prescribed scales of pay m the Geological Survey of
India :—

(i) OeoloRist (Jr. Scale) Rs. 400—40—800—50—950.
lii) Geologist (Sr. Scale) Rs. 700—50—1,250.
liii) Oirector—Rs. 1,300—60—1,600.
tiv) Director (Selection gnde)—Ri. 1,600—100—1,801).
fv) Depnty Director General—Rs. 1,800— ]00— 2,000.

(vi) Director-General- -RR. 2,250—125—-2,500.

(c> Promotions to the higher grades of posts in the
Department will be made in accordance with the recruitment
rules subject to such modification's as may be made by
Government firoin time to time.

(d) Conditions of service and leave and pension are tho!>c
described in the Fundamental Rules and Civil. Service Regu-
lations respectively, subject to such modifications as may be
made bv Government from time to time.

(e) Conditions of Provident Fund arc those laid down in
ihe General Provident Fund (Central Services} Rules, subject
to such modifications as may be made by Government from
time to time.

i H All officers of Geological Survey of Tndia ate liable
for service in any part of India or outside India.

2. Assistant Geologist, Class II—

(a) Candidates selected for appointment will be
appointed on probation for a period of two years
which mav be extended, if necessary.

tb) Prescribed scale of pay: Rs. 350—25—500—30—
590—F.B~- 30— 800—FB—30—830—35—900.

(c) Recruitment to the Cadre of Geologist (Class I—
Junior Scale) will be made partly through the
Union Public Service Commission competitive
examination, and partly throuah DPC bv promotion
from the next lower grade of Assistant Geologist of
the Geological Survey of India in accordance with
the recruitment rules subject to Mich modifications
as may be made bv Government from time to time.

(il) Conditions of service and leave and pension are
(hose described in the Fundamental Rules and
Civil Service Regulations respectively, subject to such
modifications as may be made by Government from
time to time.

I'e) Conditions of Provident Fund are those laid down
in General Provident Fund (Central Services') Rules
subject to such modifications as may be made bv
Government from time to time.

(f) Assistant Geoioaists are liable for »^rvice onvwherc
in India Or outside India.

MINISTRY OF LAW AND JUSTICE
(Ilegislative Department)

New Drill,, thr 10th January 1972

Vf>. / . 4(1 )/70-OX—The Government of India huve
decided to reconstitute the Advisory Committee on Hindi for
the Ministry of Law set up under the Government of India.
Ministry of Taw, legislative Department, Resolution No. F.
47(1)67-Adm.I(LD). dated the 4th August. 1967. to advise
the Central Government on matters relating to :—

(a) Ihe translation of Central Acts nnd Statutory Rule*
into Hindi;

(hi Ihc evolution of :\ common lesai terminology:

(c) the production of standard law books in Hindi for
imparting legal education in Hindi in Law Coftses
and Universities;

(d) the publication of Law Journals and Reports in Hindi
and

(e) matters ancillary and incidental to any of the yibove
items.

2. I he Committee will consist of :

Chairman
(1 ) Minister of Law & Justice

(Vidhi Aur Nyaya Muntri).

Vice-chairman
(2) Minister in the Ministry of

Law & Justice (Vidhi Aur Nyaya

Ma-ntralaya Men Rajya Mantri).

Members
(3 ) Shri Vi3hva Nath Pratap Singh

M.P., I.ok Sabhu.

(4) Shri Amar Nath Vidyalankar
M.P., Lok Sabha.

(5) Shri Naval Klshore Sharma
M.P., Lok Sabha.

(fi) Shri T. D. Kamble,
M.P., Lok Sabba,

(7) Sbri Kamala Mishra Madhukar
M.P., Lok Sabha.

(8) Shri B. P Tiwari,
M.P., Rajya Sabha.

(9) Shri lahukh 1^1 Hathi
M.P., Rajya Sabha.

(10) Shri Atal Bjhari Vajpayee
M.P., Lok Sabha.

(11) Shri Sudhnkar Pandey,
M.P., Lok Sabha.

(121 Shri H. R. Bachchan,
M.P.. Rajya Sabha.

(13) Shri Vikram Chand Mahajan,
M.P., Lok Sabha, Advocate,
•Supreme Court.

(14) Shri Gopinath Dixit, Advocate,
Supreme Court.

(1?) Shri Ram Nath Pandcy, General
Secretary, Bombay Pradesh Consreis
Committee.

Ex-offido Member

(16) Hindi Adviser to the Government
of India, Ministry of Home Affairv

3. The Secretary, Official Language (Legislative) Commis-
sion will be the Secretary of the Committee.

4. The Committee may co-opt additional members and
invite experts to attend its meetings as may be necessary (mm
lime to time.

5. The Headquarters of the Committee shall be at New
Delhi.

ORDER
ORDERED that a copy of this Resolution be communicated

to all State Governments and Union Territory Administrations
Prime Minister's Secretariat, Cabinet Secretariat Department
of Parliamentary Affairs, Lok Sabha Secretariat, Rajya S*br«*
Secretariat, Planning Commission, Presidents Secretariat, Com-
ptroller and Auditor General, Accountant General Cen-
tral Revenues and all Ministries and Department* of the Gov-
ernment of India.

ORDERED also that the Resolution be pubh'^hed In the
Oarette of India for general information,

E. VENKATESWAR4N. Dy. Secy
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